
 353  Re.  0,  &.  GQ
 Pondicherry,  ‘1878-74

 1058;  then  again  in  4964  the  question
 was  taken  up.  The  Public  Accounts
 Committee  in  their  Thirty-Ninth  Re-
 port  have  stated:

 “The  Attorney  General  expressed
 hig  opinion  to  the  effect  that  there
 was  no  provision  in  the  Constitu-
 tion  for  the  sanctioning  or  validat-
 ing  the  payment  of  such  items...
 The  Constitution  expressly’  provides
 by  art,  +114(3)  that  ‘no  money  shall
 he  withdrawn  from  the  Consolidated
 Fund  except  under  an  appropriation
 made  by  law’  and  that  prohibition
 applies  equally  to  articles  5  and
 i6”

 Article  5  relates  to  Supplementary
 Demunds,  Therefore,  his  contention
 was  that,  without  an  Appropriation
 Bill  being  passed  by  the  concerned
 Legislature,  no  amount  could  be  with-
 drawn  He  has  further  said:

 “If,  therefore,  such  items  are  paid
 out  without  a  previous  grant  duly
 approved  by  law,  such  payments  are
 iNegal  and  no  resolution  of  the
 House  can  render  it  valid  or  con-
 done  the  illegality.”
 If  any  expenditure  has  been  made..

 MR  DEPUTY-SPEAKER:;  What  do
 you  want  me  to  do?

 SHRI  SEZHIYAN:  Certain  expendi-
 ture,  which  have  not  been  legalised
 ‘either  by  the  Legislature  of  Pondi-
 «cherry  or  by  this  Parliament  which
 has  assumed  the  powers  of  the  Legis-
 lature  of  Pondicherry,  remain  illegal
 and  unconstitutional.  As  I  have
 pointed  out,  there  are  many  new
 schemes  which  have  been  started,  and
 those  new  schemes  are  being  continu-
 ed  without  proper  sanction,  If  the
 basis  is  illegal,  all  the  expendiiuics
 that  have  been  incurred  on  the  new
 schemes  become  illegal.  Therefore,
 illegality  continues,  I  want  the  ruling
 cof  the  Chair  on  the  illegality  of  those
 ‘expenditures.  Today  is  the  last
 wveilable  day  for  any  action....

 SHRI  K.  RAGHU  RAMAIAH:  The
 Finance  Minister  made  a  statement.
 He  is  not  here  now.
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 MR.  DEPUTY-SPEAKER:  In  any
 case,  J  am  concerned  with  the  proce-
 dures  of  the  House.  I  am  not  here  to
 rule  on  legality  or  illegality  You
 have  an  opinion,  The  Finance  Min!s-
 ter  has  another  opinion.  There  should
 be  some  other  forum  to  decide  whe-
 the:  7६  28  legal  or  not.  I  cannot  go
 into  this.

 SHRI  SEZHIYAN:  Who  can  go
 into  it?

 MR.  DEPUTY-SPEAKER:  I  do  not
 know,  I¢  ig  upto  you.

 Now  We  take  up  the  Private  Mesn-
 bers’  Business....

 SHRI  SEZHIYAN:  Then  will  this
 be  taken  up  in  the  next  Session?  This
 has  been  hanging  fire  from  23rd.  They
 have  been  postponing  it  from  day  to
 day,  and  on  the  last  day  when  it  could
 ba  stalled,  my  purpose  is  lost.  There-
 fore,  some  time  should  be  provided  im
 the  next  Session.

 SHRI  SHYAMNANDAN  MISHRA
 (Legusarai):  The  hon.  Minister  should
 suy  that  7  would  be  taken  up  in  the
 next  Session,

 io.20  hrs.
 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 Forry-rmsr  Report

 SHRI  GIRIDHAR  GOMANGO
 (Koraput):  I  beg  to  move:

 ‘That  this  House  do  agree  with
 the  Forty-first  Report  of  the  Com-
 mittee  on  Private  Members’  Bills
 and  Resolution  presented  to  the
 House  on  the  89  May,  974.’

 The  motion  was  adopted,

 3622  hrs.
 RESOLUTION  RE.  POLICY  IN  RES-
 PECT  OF  PRICES  AND  AGRICUL-

 TURAL  PRODUCTION—contd,

 MR,  DEPUTY-SPEAKER:  Now  we
 take  up  the  Resolution  moved  by  Shri
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 {  Mr.  Deputy-Speaker]
 Madhu  Limaye,  This  Resolution  has
 evoked  lot  of  interest.  The  time
 allotted  was  6  hours.  We  have  taken
 5  hours  ang  55  minutes.  There  are
 only  5  minutes  left.  Shri  Surya-
 narayang  was  on  his  legs,  He  may
 continue  hig  speech.

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  (SHRI  K.  RAGHU
 RAMAIAH):  Sir,  because  only  5
 minutes  are  left,  I  had  a  talk  with
 fryends  opposite  and  some  friends
 here.  There  are  a  number  of  speakers
 also  who  want  to  participate.  We  may
 extend  the  time  on  this  Resolution
 till  half  an  hour  before  we  rise  for
 the  day,  I  have  made  a  rough  cal-
 culation....

 MR.  DEPUTY-SPEAKER:  That  is
 all  right.  We  will  now  continue  with
 this  discussion.

 at  विभूति  वम्र  (मोतिहारी  )  एफ

 स्जोल्युणन  को  छ  घटे  देते  है
 उस  के  बाद

 जो  रिजोल्यूशन  दो,  तीन  नम्बर  पर  होते  *

 वह  मे  रे जाते  है।  इसलिए  जिस  रिजोल्यूशन
 के  लिए  जितना  समय  रखा  जाए  उतने  में  ही

 उस  को  खत्म  करें  नहीं  तो  दूसरे  रिजोल्गपुन
 के  साथ  अन्याय  हो  है।

 SHRI  K.  SURYANARAYANA
 (Eluru);  Mr,  Deputy-Speaker,  Sir,.-

 श्री  सब्‌  लिये  (बांका)  अध्यक्ष  महोदय

 सब  से  पहले  7  स्पष्ट  परपरा  चाहता  हू  कि

 मैन  समय  बढ़ाने  की  साग  तही  की  ?

 SHRI  K.  SURYANARAYANA:  Mr
 Deputy  Speaker,  Sir,  the  other  day
 whie  I  was  speaking  I  was  referring
 to  the  Food  Minister's  radio  talk  re-
 garding  the  food  policy  after  wheat
 policy  was  changed.

 36  24  hrs.

 [Sarr  Dinesh  Cxanpra  Goswani
 ह!  शह  Chair}.
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 I  was  reading  this  news  item,  Mr.
 Ahmed  saw  some  justification  in  the
 system.  It  says.

 “While  not  being  oblivious  of  the
 difficulty,  we  are  thinkmg  whether
 through  the  public  distribution  sys~
 tem  we  shoud  confine  the  distribution
 say,  to  industrial  areas  and  certain
 number  of  towng  having  a  certain
 population  and  leave  the  rest  to  be
 looked  after  by  the  normal  fiow  of
 trade.”

 Now,  Sir,  the  Government  praises  the
 farmers  and  the  agricultural  labourers,
 5  per  cent  of  ow  national  income  is
 from  agricultue.  80  per  cent  of  the
 population  live  on  agriculture  While
 taking  care  of  the  urban  population  he
 has  not  taken  responsibility  to  give
 food  to  agricultural  Jabourers  and
 small  farmers  How  can  we  develop
 village  industries  and  agricultural
 industries  in  this  manner  without
 giving  sufficient  money  for  the  pwu-
 pose?  Mr  Madhu  Limaye  was  not
 there  the  other  day;  he  walked  out.

 SHRI  MADHU  LIMAYE:  I  was  lis-
 tening  to  your  speech.

 SHRI  K  SURYANARAYANA:  He
 enlightened  the  House  and  other  public
 outside  the  House~  Policy  regarding
 Fine  and  Agricultural  production  I
 say  there  is  no  policv  to  fix  up  the
 ptice  of  agiicultural  produce.  There  78
 no  policy  even  to  manufacture  the
 radio,  pin  or  something  like  that.  Even
 for  face  powder  there  is  no  policy.
 Of  course  these  are  not  essential  to
 the  community  There  is  no  policy  on
 agricultural  products;  there  is  no  gua~
 rantee  of  fertilisers;  there  is  no  gua~-
 rantee  for  power;  there  is  no  guaran-
 tee  to  give  the  inputs.  What  are  you
 giving  to  the  small  farmers?  I  come
 from  a  delta  area.  Ford  Foundation
 has  given  help  to  us  in  the  area  in
 West  Godavary  District,  There  is  an
 intensive  agricultural  programme  from
 १965  to  l970  or  1974.  When  we  come
 to  manure  we  are  not  getting  suffi-
 cient  quantity  of  it.  We  are  not  even
 getting  sufficient  quantity  of  fertilisers
 leave  along  the  commodities  to  them
 at  the  subsidised  price.  Farmers  want
 fertilise:  at  a  fixed  price.  That  ig  not
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 available.  They  are  not  beggars.  In
 Delhi  many  industrialists  have  got
 their  own  agents  to  cater  to  the  needs
 of  farmers.  Farmers  are  labourers
 and  there  is  no  association.  I  request
 the  Government  to  start  an  associa-
 tion  in  the  interest  of  the  country.
 That  is  the  backbone  of  farmers.  in
 our  country,  686  of  the  population
 working  force  earn  their  livelihood
 from  agriculture.  In  97]  agriculture
 accounted  for  50  per  cent  of  the  na-
 dional  income.  In  97  the  total  num-
 ber  of  cultivators  was  78.7  mulliva.

 SIRI  8,  M  BANERJEE  (Kanpur).
 May  I  raise  a  point  of  order?  An  im-
 portant  bill  38४  going  on.  There  is  only
 Deputy  Minister  for  Parliamentary
 ~\ffairs,

 MR.  CHAIRMAN:  Mr.  Banerjee,  the
 Planning  Minister  was  here.  Probably
 he  hag  got  work.  He  woulg  come  here

 SURI  8.  M.  BANERJEE:  Where  is
 he?

 MR  CHAIRMAN:  He  was  here.  he
 has  come.

 SHRI  K.  SURYANARAYANA;  i
 Was  Saying  that  in  ‘1971  the  total  num-
 ner  oi  cultivators  was  78.7  million,
 What  38  the  Government  doing?  For
 rural  population  there  78  no  electricity.
 Even  though  I  have  got  the  pump  sets
 and  capacity  to  purchase,  there  35  no
 power.  I  take  small  loan  from  land
 mortgage  bank  or  any  other  commer-
 ejial  bank  for  purchasing  this.  When
 we  come  to  power,  no  power  is  given.
 Several  industries  are  getting  Joans
 from  IDBL  and  other  commercial
 banks  When  it  comes  to  conor  culti-
 vators,  they  are  not  given  loar.  It  may
 be  the  responsibility  of  the  state  for
 purchasing  sugarcane,  jutc,  foodgrains
 and  several  items.  They  have  promised
 in  this  House  that  they  are  constitut-
 ing  a  tobacco  board  in  the  interests  of
 tobacco  growers.  In  my  Stale,  in  the
 past  four  years,  they  are  postponing
 this.  When  we  approached  the  Minis-
 try  of  Foreign  Trade,  they  are  trying
 to  shift  it  to  some  Secretary  who  does
 not  knew  anything.  I  do  not  know
 now  whether  Mr.  George  has  sent  it
 to  anyone.  This  Bill  has  heen  for-
 ‘warded  to  the  Cabinet.  What  has  hap-
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 pened  to  it  I  do  not  know.  These  mer-
 chants  have  got  their  guest  houses.
 From  the  commissions  that  ihey  get
 they  are  maintaming  the  guest  houses.
 The  producers  are  not  even  having
 dwelling  houses.  You  will  repent.
 There  is  a  railway  strike  in  the  coun-
 try  but  Iam  teiimg  you  one  day  or  the
 viner  Fou  will  have  to  give  reply  to
 the  agriculture  labour.  If  they  go  on
 strike  then  only  the  Government  will
 xnow.  There  is  no  protection  to  them.
 The  agricultural]  labourers  have  no
 association  and  they  are  not  begging
 of  the  Government  for  any  favours.
 They  only  want  their  food  and  wages
 at  reasonable  rates.  It  would  be  best
 if  we  can  implement  what  Mr  Limaye
 has  heen  kind  enough  to  bring  for-
 ward  in  the  form  of  a  non-official  re-
 solution.

 There  is  a  restriction  by  the  Elec-
 tricity  Board  If  we  use  morc  power
 than  the  allowed  target  there  is  sur-
 charge  and  even  7  we  consume  less
 than  the  alloweq  target  there  is  a
 surcharge  A  few  days  back  some
 smal]  farmers  came  to  me  and  com-
 plained  about  it.

 Evcrywhcre  s.¢  are  saying  land  re-
 forms.  Nobody  has  objected  to  it.  In
 iny  State  there  is  Ordinancs.  Nobody
 could  sell  and  purchase  land.  People
 ure  interested  to  handover  the  surplus
 jaid  to  the  Government  but  the  Gov-
 ernment  have,  unfortunate’y,  post-
 poned  this  Constitution  Aroendment
 Bil  In  my  village  there  sre  some
 land  which  are  submerged.  One
 landlord  had  solqd  away  to  the  Gov-
 ernment  under  the  pretext  that  he
 wants  to  surrender  his  surplus  land
 and  he  surrendered  60  acres  and
 taken  Rs  50.000|-  from  the  Govern-
 ment  with  the  connivance  of  the  local
 officers,  That  lang  is  not  at  present
 cultivated  either  by  Government  or
 anyone  else.  Its  cost  is  only  Rs.  00
 to  Rs  200  per  acre  at  the  present
 rate.  It  should  be  enquired  into.
 In  my  State  during  the  last  four  years
 three  Governments  have  changed
 but  what  is  the  amount  of  Govern-
 ment  land  distributed  to  the  landless
 poor.  I  beg  through  the  Parliament  to
 implement  immediately  land  reforms.
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 {Shri  K.  Suryanarayanal].
 If  necessary  convene  a  Parliament
 Scssion  only  for  this  purpose  other-
 wise  the  farmers  -and  the  farming
 labour  are  not  happy.  The  Govern-
 ment  should  take  all  steps  to  imple-
 ment  what  My  Madhu  Limaye  has
 brought  in  the  form  of  non-official  re-
 solution.  Then  only  the  people  will  be
 satisfied  to  some  extent.

 There  are  so  many  problems  that
 we  are  facing  today,  gach  as  the  pro-
 blem  of  monopolist,  the  bureaucracy,
 communal  riots,  blackmarketing,  high
 prices,  corruption,  tax  exasion,  adul-
 teration,  dharanas,  demonstrations,
 strikes,  hoarding,  starvation,  red-
 tapism,  the  State  Governments’  in-
 effectiveness  in  implementing  the
 many  Acts  passed  by  the  legislatures,
 and  so  on.  Nobody  seems  to  be  inte-
 rested  in  implementing  the  Acts  pass-
 eq  in  the  State  legislatures.  There  is
 also  red-tap.sm  and  as  I  have  pointed
 out  already,  on  account  of  this  and  on
 account  of  the  inefficiency  of  the
 State  Government  or  lack  of  interest
 on  their  part,  nothing  is  being  imple-
 mented.  They  are  not  taking  interest
 in  these  vital  matters.  Some  State
 Governments  are  at  the  same  time
 increasing  the  salaries,  as  I  found
 from  the  ‘reports  yesterday,  from
 Rs.  350  to  about  Rs.  900  which
 means  a  jump  of  about  Rs.  600  or  so,
 and  this  at  a  time  when  they  do  not
 have  money  with  them  for  meeting  the
 expenditure.  This  means  that  there  is
 no  proper  policy,  no  directive  is  being
 issued  to  the  State  Governments  to
 imp'ement  the  land  reforms.  They
 ave  not  dictating  to  the  State  Govern-
 ments  also  in  other  respects  where
 they  should  with  the  result  they  are
 going  on  accumulating  their  over-
 drafts  Recently,  the  Kerala  Govern-
 ment  also  has  not  been  given  any  cre-
 dit  facilities  The  same  thing  may  hap-
 pened  to  ther  other  State  Govern-
 ments  also

 MR.  CHAIRMAN:  Now,
 Member  must  conclude

 SHRI  K.  SURYANARAYANA:  In
 conclusion  I  must  thank  you  and  also
 my  hon.  friend  Shri  Madhu  Limaye.

 the  hon
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 SHRI  SHYAM  SUNDER  MOHAPA-
 TRA  (Balasore):  I  must  congratulate
 Mr.  Limaye  on  having  brought  for-
 ward  this  resolution  which  focusses
 our  attention  on  certain  inherent  di-
 ficulties  through  which  the  country  is
 passing  today.  There  are  no  two  opi-
 nions  on  this  subject  that  the  whole
 country  today  is  reeling  under  the  im-
 pact  of  price  rise,  and  at  every  step
 we  are  confronted  with  gigantic  pro-
 blems  of  an  insurmountable  nature.
 Call  it  wheat,  call  it  rice,  call  it  steel,
 call  it  jute  or  call  it  cotton  or  call  it
 any  other  item  of  production,  the
 price  hike  has  shocked  everyone  of  us
 today.  But  I  wonder  whether  it  is’
 possible  to  bring  about  a  total  change
 im  everything  in  the  present  economic
 and  political  set-up  of  the  country.
 Is  it  possible  to  translate  everything
 that  Mr.  Limaye  has  said  into  action
 in  a  democratic  set-up?
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 Theoritically  or  philosophically  or
 metaphysically,  I  personally  feel  that
 unless  the  entire  superstructure  is
 changed,  economic,  political  and  so-
 cial,  it  is  umpossible  to  usher  in  an
 egahtarian  society.  What  is  the  agency
 throgh  which  we  are  going  to  control
 all  these  developments?  How  can  we
 control  the  price  rise?  How  can  we
 attack  corruption,  intimidation,  black
 money,  racketeering,  smuggling,  adul-
 teration  etc.?  What  is  the  agency
 through  which  we  are  going  to  attack
 it?  The  only  agency  left  to  us  is  the
 bureaucracy,  But  the  bureaucracy  is
 the  most  corrupt  ever  found  at  any
 time  inforce  India.

 But  I  only  have  faith  in  the  admi-
 nistration  of  Shriimati  Indira  Gandhi
 today.  With  the  intensity  with  which
 she  is  striving,  I  think  probably  a  time
 may  come  when  the  bureaucracy  will
 be  brought  to  its  senses,  and  either
 they  have  to  deliver  the  goods  or  they
 have  to  walk  out;  either  they  have  to
 serve  the  people  or  their  heads  will
 roll  on  the  street.

 SHRI  P.  6.  MAVALANKAR  (Ahme-
 dabad):  Who  has  made’  the  bureau-
 cracy  more  corrupt?

 SHRI  SHYAM  SUNDER  MOHAPA-
 TRA:  We  have  to  depend  on  the  bure-
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 aucracy,  because  they  are  the  most
 seasoned  and  trained  people,  but  we
 have  to  control  them.  We  canngt  com-
 pletely  eradicate  them  and  eliminate
 them,  but  we  have  to  contro]  them
 and  control  them  with  iron  hands.
 They  have  to  be  brought  to  their  sen-
 ses  that  they  have  to  serve  the  people
 and  they  are  the  servants  of  the
 people  and  not  servants  of  the  Gov-
 ernment  alone.

 SHRI  P.  G.  MAVALANKAR:  Who
 will  do  it,  and  how  will  it  be  done?

 SHRI  SHYAM  SUNDER  MOHAPA-
 TRA:  Mr.  Limaye  has  said  that  there
 shoulq  not  be  more  than  5  per  cent
 Price  rise  in  foudgrains  The  Dantwala
 Committee  report  had  once  said  .that
 it  was  speculation  on  agricultural
 commodities  that  wag  responsible  for
 price  rise  in  agricultural  commo-
 dities.  Mr.  Limaye  will  agree  that
 there  are  eight  centres  in  India
 today  where  forward  market  trade  is
 allowed.  The  AICC  in  its  Bombay  re-
 solution  made  a  pious  resolve  that
 speculation  or  satta  should  be  comp-
 letely  abolished.  I  must  urge  Govern-
 ment  to  stick  to  that  resolution  and
 completely  eradicate  speculation  or
 the  prospect  of  speculation  as  far  as
 agricultural  commodities  are  concern-
 ed,  and  then  I  may  say  there  will  be
 some  check  on  the  price  rise.  If  eight
 centres  have  been  allowed  in  India
 for  forward  market  trading,  why  not
 allow  Delhi  and  some  other  centres
 also?  If  you  allow  satta  or  speculation

 at  one  centre  but  do  not  allow  it  in
 another  centre,  it  is  that  disparity
 which  brings  in  toto  confusion.

 It  is  possible  to  translate  every-
 thing  which  Shri  Limaye  has  said  in
 a  society  which  believes  in  regimen-
 tation.  But  is  it  possible  to  trans-
 late  everything  in  this  democracy?  I
 have  my  own  shocking  experience
 about  manv  developments.  I]  find
 that  these  things  are  not  possible  to
 be  translated.  Now  the  railway
 strike  is  on  us.  There  is  strike  in
 steel  plants,  students’  agitation,  pea-
 sants’  agitation.  All  these  are  hol-
 ding  the  country  to  ransom.  If  you
 allow  industrial  workers  to  have  a
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 wage  hike,  what  about  the  agricul-
 tural  producers,  what  about  agTicul-
 turists,  the  tillerg  of  the  soil?  I  have
 been  in  remote  villages.  There  wages
 do  not  exceeq  more  than  even  Rs.  2.
 What  about  the  adivasis.  Harijans
 and  the  toiling  masses  who  are  groa~
 ning  under  discontent  in  a  country
 like  ours  where  wheat  sells  at  Rs.  3—
 4  a  kilo?

 SHRI  P.  G.  MAVALANKAR:  On
 a  point  of  order,  The  hon,  Minister
 of  Planning  5  not  here.  You  also
 mentioned  about  it  I  do  not  see  the
 Deputy  Minister  either.

 SHRI  K.  RAGHU  RAMAIAH:  I
 appreciate  your  point.  He  told  me
 just  now  before  going....

 SHRI  P.  G.  MAVALANKAR:  We
 want  either  Shri  Dhar  or  Shri  Dharia.

 SHRI  N.  K.  P.  SALVE  (Betul):
 The  Minister  of  Parliamentary
 Affairs  is  the  eyes  and  ears  of  Min-
 isters

 SHRI  VASANT  SATHE  (Akola):
 Raghu  Ramaiah  may  not  be  as  hand-
 some  as  either  Dhar  or  Dharia,  but
 he  definitely  can  represent  them  both

 MR.  CHAIRMAN:  }  have  asked  him
 to  bring  the  Planning  Minister.

 SHRI  SHYAM  SUNDER  MOHA-
 PATRA,  I  beheve  our  views  will  be
 conveyed  to  the  Planning  Minister
 through  the  Minister  of  Parliamen-
 tary  Affairs.

 I  think  forward  trading  in  agricul-
 tural  commodities  should  be  stopped.
 We  shoulq  not  continue  it  in  some
 centres  while  prohibiting  it  in
 others.

 What  about  the  price  of  coal?  It
 is  increasing.  It  is  conditioned  by
 the  bottleneck  of  wagons.  What
 about  the  price  of  rice  and  wheat?  It
 is  again  subject  to  short  supply.  I
 have  a  feeling  myself  that  the  coun-
 try  is  not  insufficient  in  food  sup-
 plies.  The  question  is  of  maldistri-
 bution.  I  have  not  geen  any  marriage
 party,  any  function,  where  things
 have  not  been  available  or  have  not
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 been  served,  if  you  can  pay  for  it.  It
 is  a  question  of  maldistribution,
 hearding  and  keeping  things  under-
 giound,  not  bringing  7  to  the  people.
 There  must  be  an  agency,  strong
 enough  to  see  that  things  are  brought
 ६४०  the  market  so  that  people  can  get
 it.

 Shri  Limaye  has  said  that  parity
 should  prevail]  between  the  prices  of
 industrial  goods  and  agricultural  pro-
 duce.  Probably  it  is  not  practicable
 because  labour  has  started  almost
 campaigning  for  need-based  wage,—
 Now,  the  Planming  Minister  has  arriv-
 ed,  much  to  the  satisfaction  of  every-
 body  —We  are  imsisting  on  a  need-
 based  wage  The  country  is  almost
 pioceeding  in  that  direction  but  per-
 haps  only  to  serve  organised  indus-
 trial  workers.  But  what  about  the
 agricultural  workers  today,  the  dumb,
 downtrodden  ‘millions  in  remote  vil-
 lages  who  are  almost  unseen,  who
 are  alma:st  half-clad  and  unfed  in
 many  places  in  the  tribal  areas,  Their
 ease  is  not  taken  into  consideration
 becauSe  they  are  not  organised  at
 all,

 So,  I,  say  it  is  not  perhaps  possible
 to  bring  about  parity  between  agri-
 cultural  produce  and  industrial  goods,
 between  the  agricultural  and  indus-
 trial]  sectors.

 He  has  waid  that  fertilisers  should
 be  made  available  to  kisang  with  hol-
 dings  of  less  than  40  acres  at  subsidi-
 sed  rates.  Very  good.  But  we  have
 now  been  given  to  understand  that
 we  have  to  depend  on  gobar  gas.

 Gandhiji  thought  so  many  years  ago;
 We  have  probably  to  go  in  for  gobar
 gas.  I  ghall  urge  upon  the  Planning
 Minister  to  have  re-thinking  on  this
 subject.  Is  it  possible  to  take  the
 country  to  economic  salvation
 through  a  centralised  economy?  Is  it
 possible  by  planning  which  comes
 from  the  top  to  the  bottom?  Every
 district  shoulg  be  taken  as  the  unit.
 Gandhiji  thought  of  village  as  a  unit.
 Are  we  not  feeling  today  that  there
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 ig  something  wrong  in  our  Planning
 apparatus?  Now-a-days  we  are  feel-
 ing  the  disturbance  im  every  sector.
 It  is  impossible  to  meet  the  qemands
 of  the  people.  If  we  can  have  a  total
 rethinking  almost  upside  down  on  the
 centralised  economic  and  if  we  can
 have  a  dccentralised,  Gandhian  eco-
 nomy.  ३  think  we  can  solve  our  prob-
 lems  to  a  very  large  extent.

 If  we  have  a  centralised  ecoiomy
 regional  imbalances  are  inherent.  I
 visiteq  Czechoslovakia  last  year  and
 I  takked  to  many  economists  there
 and  they  also  felt  that  if  there  was
 centralised  economy  regional  im-
 balances  were  bound  to  9४९  there.
 Yugoslavia  is  almost  in  the  same
 condition  ag  we  are  today.  There  are
 areas  wher,  people  are  not  properly
 clothed  They  do  not  get  proper
 wage.  They  have  a  qifferent  type  of
 Constitution  by  which  areas  which
 are  developed  have  to  contribute  for
 the  development  of  the  undeveloped
 areas  That  is  why  I  urge  upon  the
 Plannig  Minister  to  have  some  think-
 ing,  probably  by  going  for  decentra-
 lised,  village  economy.  We  will  be
 in  a  position  to  solve  the  problem.

 I  urge  upon  Shri  Limaye  to  think
 over  this  matter  All  the  welfare
 measures  that  he  visualises  are  pro-
 pably  possible  in  a  State  where
 everybody  is  conscious  of  his  duty,
 right  from  the  Prime  Minister  down
 to  the  ordinary  labourer,  but  not  in
 the  situation  which  the  country  =  is
 facing  today.  He  will  do  well  ta  un-
 derstand  trade  unions,  political  eéc-
 tors  ang  agitations  have  taken  the
 country  to  rensom.  Everything  is
 hound  to  ratse  the  price  of  essential
 commodities  All  of  us  should  con-
 sider  how  our  problems  could  be  sol-
 ved  and  how  things  coul@  be  put  in
 proper  order,

 MR  CHATRMAN:  I  find  that  a
 large  number  of  members  want  to
 participate  The  hon.  Minister  is
 still  to  reply  and  Shri  Limaye  also
 has  the  right  of  reply.  ]  should  like
 to  know  whether  the  House  wants
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 to  extend  the  time  and,  if  so.  by
 how  much.  We  may  have  to  sit  up
 to  6.50.  I  am  told  that  Mr.  Limaye
 will  take  about  20  minutes  and  the
 hon.  Minister  will  take  about  20
 -*minutes.  I  shall  call  upon  the  hon.
 Minister  at  5.40  to  reply  and  ask  Mr.
 Limaye  to  reply  at  about  6  p.m.  We
 shall  take  up  the  next.  resolution  at
 6..20  and  shall  have  half  an  hour  for
 the  next  resolution.  I  take  it  that
 the  House  agrees  with  this  proposi-
 tion

 श्री  अमर  नाथ  विद्या  सार  (चण्डीगढ़)  =

 लिमये  जी  ने  जो  प्रस्ताव  रखा  है  मैं  उसकी

 स्पिरिट  का  समर्थन  करता  हुं  उसके  प॑-छे

 जो  भावना  है  वह  बहुत  अच्छी  है  उसकी

 तफर्ष ल  को  छोड़ते  हुए  उसकी  इंटेन्येज  का,
 उसकी  भावना  का  माँ  समर्थन  करता  हूं।
 मचा पता  था  कि  वह  कुछ  ज्यादा  दर  जाते

 आर  तमाम  पहलुओं  पर  साथ  विचार  करके  वह
 प्रस्ताव  यहां  लाते  ।  इस  में  उन्होंने  चार  पांच

 बातें  बहुत  केंटेगोरिकल  ढंग  से  रखी  है
 इसलिए  मुझे  कठिनाई  हो  रही  है  कि  आया

 मैं  इस  प्रस्ताव  को  उस  के  वर्तमान  रुप  में

 स्वीकार  करने  का  समर्थन  करूं,  या  उस  में  कुछ
 और  बातों  का  इजाफा  होना  चाहिए  t

 एक  बात  तो  साफ  है  कि  आज  हम
 एक  आशिक  संकट  में  से  गुजर  रहे  हैं  ।

 राज  कीमतों  में  जो  इजाफ़ा  हो  रहा  है,
 उस  के  कारण  चारों  तरफ  हाहाकार  मचा

 हुआ  है।  मगर  हम  इस  स्थिति  को  सम्भाल

 नहीं  पाते  हैं,  तो  लोगों  में  स्ररंतोष  बढता
 जायेगा  और  हमारा  सारा  आर्थिक  ढांचा
 बर्बाद  हो  जायेगा  ।

 हम  लोग  प्लानिंग  के  जमाने  में  से

 गुजर  रहे  हें  प्लानिंग  की  पहली  शर्त  यह  है
 कि  हमारा  अर्धिक  ढांचा  जो  भी  हो,  स्थिति
 पर  हमारा  पूरा  काबू  हो  ,  और  हम  वेज्ञानिक

 तौर  पर  उस  स्थिति  को  सुधार  सकें  ।  मैं
 मानता  हूं  कि  प्राकृतिक  संकट  आते  है  और

 ग्रन्तर्रास्ट्रीय.  स्थिति  मैं  भी  परिवहन  होते

 हैं,  जिन  का  दबाव  भी  हम  पर  पड़ता  है
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 अन्य  स्थितियों  में  भी  जो  परिवर्तन  होते  हैं
 उन  का  भी  हम  पर  प्रभाव  पड़ता  है।
 लेकिन-ग्राम-कल  के  साइंटिफिक  जमाने  में

 इंसान  यह  सोचता  है  कि  कुदरत  की  तरफ

 से  जो  स्थिति  पैदा  होती  है,  उस  पर  इंसान
 कितना  काबू  भा  सकता  है  -  हम  कह  सकते

 हैं  कि  जो  कुछ  हयूमेनली  पासिबल  है,
 जो  कुछ  इंसान  कर  सकता  है,  हम  बह  करा

 2.  मैं  समझता  हुं  कि  इंसान  उस  से  ज्यादा

 कर  सकता  है,  और  हम  उस  को  कर  नहीं
 पा  रहे  हैं  -  इस  का  अर्थ  यह  है  कि  हमारे  मौजूदा

 ढांचे  में  और  हमारे  तरीकों  में  कहीं  न  कहीं
 श्रेयस  है  I

 मैं  इस  प्रस्ताव  के  शुरु  के  इन  शब्दों  का

 समर्थन  करता  हूं  कि  सरकार  को  अपनी

 पालिसी  को  री कास्ट  करना  चाहिए  ।

 मैं  समझता  हु  कि  एक  ब्रांड  तरीके  से  मोटे

 तौर  पर,  हम  समाजवाद  की  नीति  का  अनु-
 सरण  करते  हैं|  लेकिन  उम्र  के  साथ  जो

 बातें,  जो  इम्गलीकेशन्ज,  जुड़  हुई  हैं,
 उन  को  हम  नहीं  कर  पाते  हैं  ।  इसी  लिए
 लोग  हम  को  यह  दोष  देते  हैं  कि  हम  समाज-

 वाद  की  बात  करते  हैं,  लेकिन  उस'  के  आधार

 पर  हमें  पते  शासन  और  ऑ्राधिक  ढाचे  में

 जो  सुधार  करना  चाहिए,  जो  कार्य  करने

 चाहिएं,  उन  को  हम  नहीं  कर  पाते  हैं
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 मैं  श्री  महापात्र  की  इस  बात  से  सहमत

 नहीं  हूँ  कि  हम  अपने  आर्थिक  ढांचे  को  बिल्कुल
 डीसेंट्लाइज  कर  दें  ।  हमें  तो  डीसेंट्रलाइज्ड
 सैंटरिज्म  की  नीति  अपनानी  होगी  ।

 हम  अपने  प्रदेशों  को  पूरी  स्वतंत्रता  दें,  लेकिन

 ब्रांड  पालिसी  मेसर्ज  पर  हम  केन्द्र  में  विचार

 करेंगे  और  नीति  सम्बन्धी  मोटी  वांतें  केन्द्र

 -के  स्तर  पर  निश्चित  होंगी  लेकिन  मैं

 महसुस  करता  हूं  कि  हमारे  मुख्तलिफ  डिपार्टमेंट

 में  कोग्राड्निशन  नहीं  है  ।  पालिसी  के

 सम्बन्ध  में  अलमन्भलग  श्रवुत्तियां,  हे

 और  विचार  पैर  के  बालों  में  उसके

 वाद  प्रदेशों  में  भी  नति  के  सन्बस्घ -

 में  ब्रह्म  प्रति  जूतियां
 है  और  वे  अवध
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 अलग  तरीके  से  उस  नेति  का  कार्यान्वित

 करते  हूँ  1
 मिसाल  के  तौर  पर  सैंटर  ने  फूड

 भ्रेल्ज  के  व्यापार  पर  एकाधिकार  करने  का

 फैसला  किया  ।  उस  नीति  के  इन् पल  मेटेंशन
 के  सबब  मे  भी  भाग-प्रलय  विभागों

 में  अलग-प्रलग॒प्रवृत्तिया  है  ।  फिर

 प्रदेशों  के  भी  इस  बारे  मे  भ्रलग  प्रति

 विचार  टें--कोई  गल्ले  के  व्यापार  को  लेना

 चाहता  है  कोई  नही  लेना  चाहता  है  कोई
 आशिक  रूप  से  लेना  चाहता  है  और  कोई

 सम्पूर्ण  रूप  से  लेना  चाहता  है  1  हमारी
 इनटनल  कान्‍्ट्राडिक्शन्ज  की  वजह  से  हम
 किसी  निर्णय  पर  नहीं  पहुच  सकते  है  भर

 कोई  निश्चित  नीति  निर्धारित  नहीं  कर  पाते
 है  ।  हमारी  तमाम  भझ्रार्थिक  नीति  हमार  टार-

 गेट  पर  केन्द्रित  होनी  चाहिए  और  उसी  के

 अनुसार  हमारा  सब  काम  होना  चाहिए  |

 चुकी  हम  ऐसा  नही  कर  पाये  हैं,  इस  लिए  हम
 कीमतों  को  पूरी  तरह  से  नियंत्नित  नहीं  कर
 सके  हैं  ।

 राज  हमारे  सामने  जो  आर्थिक  संकट  है,
 जैसे  झा थिक  सकट  अनेक  देशों  मे---समाज-
 वादी  देशो  मे  भी  और  पृ जी वादी  देशों  से  भी-
 उत्पन्न  होत ेहै  ।  लेकिन  दूसरे  देशों  मे  इर
 प्रकार  की  स्थिति  पर  काबू  पाने  की  भावना
 शौर  आत्म-विश्वास  हो  है  इग लैड
 वगैरह  देशों  में  रोज-मर्रा  के  इस्तेमाल  की

 एसेंशल  चीजो  को  सस्ते  दामों  पर  उपलब्ध
 कराने  की  नीति  अपनाई  जाती  है,  फिर  चाहे
 सबसिडी  दे  कर  और  चाहे  कीरोन  कर  के

 इस  नीति  को  कार्यान्वित  कया  जाये
 लेकिन यह  एक  मानी  हुई  बात  है  कि  अगर
 हम  ने  अपने  ढाचे  को  सुरक्षित  रखना  है  अगर
 हम  ने  प्र पने  किसानो  और  मजदूरों  से  काम
 लेना  है,  अगर  हमने  उनको  रोटी,  कपड़े
 और  दवा-दारु  की  चिन्ता  से  मुक्त  रखना  है,
 तो  हमें  कीमतों  को  नियंत्नित  करना  होगा  ।

 हम  नीड-बेस्ड  वेज  की  बात  करते  हैं
 हम  नीड  चेर  बेज  मुकरने  करे  लेकिन  अगर
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 कीमतों  में  ऋद्धि  होती  जाये,  तो  फिर  नीड-
 बेस्ड  वेज  का  कोई  मतलब  नही  रह  जायेगा  ।

 हम  मिनिमम  बेज  मुक़र्रर  करे  लेकिन  कीमतों
 के  बढ़ते  रहने  से  मिनिमम  वेज  भी  अर्थहीन
 हो  जायेगा  ।  हम  लोगो  के  जीवनमान  को
 निश्चित  नही  कर  पाते  है,  शौर  हम  निश्चित

 नही  कर  पायेगे,  जब  तक  हम  कीम सतो  को

 कंट्रोल  ने  करे

 इस  प्रस्ताव  के  भाग  (ए)  में  कहा  गया

 है  कि  रोज़-मर्रा  के  इस्तेमाल  की  जरूरी  चीजे
 अपनी  कास्ट  आफ  प्रोडक्शन  से  डेढ  गुना
 कीमत  पर  बिके  ।  जब  हम  कास्ट  की  बात  करते
 है  तो  हमे  हर  चीज़  की  कास्ट  पर  विचार
 करता  पड़ेगा  ।  हमारे  यहा  कास्ट  एकाउंटिंग
 बिल्कुल  नहीं  है  7  हाल  ही  मे  गवर्नमेंट  ने

 यह  तय  किया  है  कि  ड्रग्ज  के  बारे  मे  कास्ट
 एकाउंटिंग  रखा  जायेगा  |  भ्रमर  हम  एक
 योजनाबद्ध  नीति  के  अनुसार  चलना  चाहते  है
 तो  हमे  हर  एक  चीज़  की  कास्ट  आफ  प्रॉडक्शन
 का  हिसाब  लगाना  पडेगा  ।  श्रमी  तक  हम
 यह  नही  कर  पाये  हैँ  कि  एग्रीकल्चर रल  प्रोड्यूस
 पर  कितना  खर्चा  आता  है  ।  हम  उसकी  कीमत
 तो  निश्चित  करते  है,  लेकिन  यह  नहीं  देखते
 कि  उसको  पैदा  करने  पर  खर्चा  कितना  जाता
 है  ।  कास्ट  का  कंट्रोल  करने  के  लिए  हमे
 कास्ट  एकाउंटिंग  की  व्यवस्था  करनी  पडेगी  ।
 हमे  विचार  करना  चाहिए  कि  हम  वह  व्यवस्था
 किस  प्रकार  करें।  फिर  हम  यह  निश्चित
 कर  सकते  हैं  कि  अमुक  चीज़  की  यह  कास्ट
 है,  हम  उस  पर  कितना  मुनाफा  दे  और  क्या
 कीमत  निर्धारित  कर  ।  लकिन  इस  राव
 कफी  भावना  का  मै  समान  करता  हू  ny

 मैं  इस  बात  का  भी  समर्थन  करता  हू  कि

 इंडस्ट्रियल  झोर  एग्रीकल्चरल  प्रोड्यूस  की
 कीमती  मे  किसी  प्रकार  की  समानता  होनी
 चाहिए  |  मैं  यह  नही  कहता  कि  वह  समानता
 फिजिकल  सेक्स  मे  हो,  श्रीमत्  एक  ही  कीमत

 हो  ।  लेकिन  इंडस्ट्रियल  प्रॉडक्ट्स  और
 एग्रीकल्चरल  प्रोड्यूस  की  कीमतों  को  निर्धारित
 करने  के  लिए  काई  ए  िव्वाना  होने
 चाहि  लिन  ॥  |  कोई  सिद्धान्त  नही  है
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 एग्रीकल्चरल  प्रोड्यूस  की  कीमत  निश्चित
 करने  का  कोई  सिद्धान्त  नहीं  है  ।  हम  उसको

 एदहाक  बेसिस  पर,  या  बातचीत  करके,
 निश्चित  कर  देते  है  i  हम  उसको  मनमाने
 ग  से  निश्चित  करते  है,  उसके  लिए  कोई
 साइंटिफिक  बेसिस  नहीं  है।  आज  फूडग्रेन्ज
 की  कीमतों  पर  हमारा  कोई  कंट्रोल  नही  है  ।

 ऐसा  महसूस  नहीं  होता  है  कि  हम  किसी
 योजनाबद्ध  नीति  के  अनुसार  चल  रहे  है  ।

 इस  प्रस्ताव  में  कहा  गया  है  कि  एग्री-
 कल्चरल  परमजीत  के  लिए  बिजली  का  रेट
 अपेक्षतया  कम  होना  चाहिए  ।  मैं  किसी
 प्रान्त  का  नाम  नहीं  लेना  चाहता  हू,  लेकिन
 मैं  जानता  ह  कि  स्टेट्स  मे  बिजली  क  प्रो वर हैड
 एबसपेसिज़  इतने  ज्यादा  बढ  चुके  है  कि
 बिजली  पैदा  करने  का  खर्चा  बहत  बढ  जाता

 है
 700  brs.

 एक  आवश्यक  बात  यह  है  कि  योजनाबद्ध
 व्यवस्था  में  हमारा  जो  कंट्रोल  होना  चाहिए,
 चह  आज  नहीं  है  ।  हम  बडी  मुश्किल  स्थिति
 में  से  गुजर  रहे  है।  हमने  जो  एक  नई  दिशा
 पकडी  है  हम  को  उसके  अनुसार  चलना

 चाहिए  ।  हमारे  मिनिस्टर्स  और  विभागों  को
 दिन-रात  जागरूक  रहना  पडेगा  ।  हम  हमेशा
 यह  चिन्ता  रहती  है  कि  प्राइसिज  के  बढने  से

 हमारे  लोगो  को  परेशानी  होती  है

 लेनी  मैं  ऐसा  महसूस  करता  हु  कि
 जो  सेन्स-झाफ-पर्जेन्सी  है,  वह  हमारे  इन्दर
 नही  है  ।  जब  तक  सेन्‍्स-प्राफ-अजेंन्सोी  नहीं
 होगी,  जब  तक  इसकी  चिन्त'  नहीं  होगी,
 काम  नहीं  चलेगा  -  लगातार  कीमत  बढती  हैं,
 लोग  परेशान  है  कीमत  बढ़ने  के  बाद  भी
 लोगो  को  चीज़े  नहीं  मिलती  है--जैसा  कि
 मेरे  कई  साथियों  ने  जिस  किया  है--इसको

 ह  कटोल  करना  है  |  यह  कहना  कि  यह
 स्वाभाविक  परिस्थिति  है,  प्राकृतिक  कारण  है
 या  इण्टरनेशनल  कारण  है,  यह  कह  कर  बात
 को  डिसमिस  नहीं  किया  जा  सकता  ।  इस
 साइंटिफिक  एज  में  ह्यूमन ली  दस  चीज  को
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 कन्ट्रोल  कर  सकते  हैं  कौर  हमे  करता  है  और
 हमे  जो  हमारी  आर्थिक  नीतियां  हैं  उन  को
 इम्प्लीमेंट  करने  के  लिये  करीब  होना
 चाहिये,  दृढ  प्रतिशत  होना  चाहिये  ।  जब  तक
 हम  इस  प्रकार  से  दृढ़प्रतिज्ञ  नहीं  होगे,  इस
 भावना  से  कोशिश  नही  करेगे  तब  तक  कोई
 सफलता  प्राप्त  नहीं  कर  सकेंगे  ।  इसलिये  मैं
 इस  प्रस्ताव  की  तफसील  को  छोडते  हुए,
 इसके  पीछे  जो  भावना  है  उसका  समर्थन
 करता  ह  ।

 श्री  राम क़ंबर  (टोक)  सभापति  जी,
 श्री  मधु  लिमये  जी  ने  जो  सकल्प  सदन  के  सामने
 रखा  है,  मै  उसका  समर्थन  करता  हु  t  राज

 27  वर्षों  की  आजादी  के  बाद  भी  छोटे  किसानों
 की  समस्‍या,  खती हर  मजदूरों  की  समस्या
 का  हल  नही  हो  सका  है  राज  मूल्य  आसमान
 को  छू  र  है,  गरीबों,  छोटे  किसानो  और
 खेत  हर  मजदूरों  के  सामने  नाना  प्रकार  की
 कटठिनादया  पैदा  हो  गई  है  i  यह  सरकार
 रात-दिन  समाजवाद  का  नारा  लगाती  है---
 लेकिन  मुझे  बतलाइये  इन्होंने  नाँ लोगो  के
 लिये  कौनसी  योजनाये  बनाई  है  ।  हमारे
 योजना  पत्नी  जी  रमने  विराजमान  |  है  ।
 कल  अविश्वास  के  प्रस्ताव  पर  हमारी  प्रधान
 पत्नी  जी  और  शासक  दल  के  वरिष्ठ  सदस्य
 बडी  उदारता  से  समाज  सेवा  की  बात  करर
 थे,  छोटे  मजदूर  और  छोटे  कर्मचारियों  को,

 चतुर्थ  श्रेणी  के  कर्मचारियो  को  उदारता  का
 पाठ  सिखला  रह  थे,  लेनी  मैं  पूछना  चाहता
 हु  कि  इन  लोगों  का  उद्धार  करने  मे  आपके
 सामने  क्‍या  कठिनाइया  पैदा  हो  रही  हैं  +
 जब  तक  आप  छोटे  किसानों  के  लिए  आवश्यक

 वस्तुए  सही  मूल्य  पर  उपलब्ध  कराने  की  योजना

 नही  बनायेंगे,  उनके  लिये  पानी  की  व्यवस्था,
 बिजली  की  व्यवस्था,  उचित  दर  पर  उनका
 बिजली  नहीं  देगे  तब  तक  देश  के  अन्दर
 झनाज  की  समस्‍या  तथा  उन  की  अन्य  भ्र नेको
 कठिनाइयां  दूर  नही  हो  सकती  ।

 किसानो  को  राज  भी  खेती  के  यन्त्र
 उपलब्ध  नही  हो  रहे  है  |  उकेरा  वही  मिल
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 'रह  है,  सीमेन्ट  नीं  मिलता  है,  नाता  प्रायर

 की  कठिनाइयां  है  1  मेरा  निवेदन  है  कि  शाप

 इन  कठिनाइयों  पर  गम्भीरता  से  अपनी

 पार्टी  में  गौर  करें  तथा  इस  के  लिये  कोई
 योजना  बनायें  तथा  उस  योजना  को  जनसाधारण

 “पर  लागू  करे  ताकि  हमारे  देश  में  उन  लोगों

 का  उत्साह  बढ़  सके  और  वे  अच्छी  तरह  से

 काम  कर  सकें  ।

 क्षण

 सभापति  जी,  हमारे  राजस्थान  में

 पर्धा  साहब  खाद्य  मंत्री  रहे  हैं--वहां  5  साल

 हुए  भूमिहीन  किसानों  को  ज़मीन  को  अलॉटमेन्ट
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 हुआ  था,  लेकिन  वें  कभी  तक  जमीनों-  के

 मालिक  नहीं  बन  यके  हैं।  उत  पर  सटे”  लगा

 हुआ  है,  दस-दस  साल  तक  मुकदमों  का

 फैसला  नहीं  होता  है--उन  जमीनों  में  केसे

 ग्र नाज़  पैदा  हो,  कसे  कुएं  बनाए  जायें,
 कैसे  उनका  उपयोग,  हो--इस  तरह  की

 'त्रुटियों  का  हल  सरकार  ढूँढ  नहीं  पा  रही  है
 तथा  सरशार  इस  मामले  में  बिल्कुल  विफल  हो
 गई  है,  क्‍योंकि  हाथी  के  दांत  खाने  के  और

 होते  हैं  और  दिखाने  के  और  होते  हैं  !

 मधु  लिमये  जी  ने  जो  संकल्प  यहां  रखा

 हैं--वह  बहुत  ही  प्रगतिशील  है  ।  उन्होंने
 उस  के  भाग  (च)  में  कहा  है---

 “10  एकड़  से  कम  जोतों  वाले

 किसानों  को  राजसहायता

 प्राप्त  दर  पर  उर्वरक

 उपलब्ध  कराये  जायें  और

 सिंचाई  की  दरों  में  25  प्रतिशत

 की  कमी  को  जाय  ia  यह
 ज़रूर  होना  चाहिये  ।

 जहां  तक  बिजली  का  मामला  है--

 हमारे  राजस्थान  में  इस  साल  पाला  लाने  में

 कहीं  कहीं  पर  तो  75  फी  सदी  फसल  नष्ट  हो

 गई  है  और  कहीं  पर  50  फीसदी  फसल

 नष्ट  हुई  है--लेकिन  छोटे  किसानों  पर

 500-500  रुपये  के  बिजली  के  बिल  ञ्

 गये  है  ।  इसलिये  मेरा  निवेदन  है  कि  उन  के

 Prices  and  Agrl.
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 लिये  बिजली  की  दर  में  अवश्य  कमी  की  जानी

 चाहिये  t
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 मैं  योजना  मंत्री  जी  से  निवेदन  करूंगा---

 आप  गांधी  जी  के  सिद्धान्तों  पर  अपनी  सरकार
 को  चला  रहे  हैं,  रात  दिन  गांधी  जी  के  सिद्धान्तों

 की  बात  की  जा  रही  है  ।  लेकिन  गांधी  जी

 की  विचारधारा  गरीबों  के  पक्ष  में  थी  ।

 गांधी  जी  गरीबों  और  छोटे  लोगों  के  साथ  थे,
 सच्चे  और  ईमानदार  लोगों  के  साथ  उन्हें

 सभी  बना  था,  वे  उनसे  ज्यादा  प्रसन्न  रहते
 थे  ।  इसलिये  मेरा  आप  से  अनुरोध  है  कि

 आप  ऐसी  नीति  अपनाइये  जिससे  छोटे  लोगों

 को,  छोटे  क्रि सानों  को  लाभ  पहुंच  सके  ।

 ट्रैक्टरों  की  कीमतें  इतनी  ज्यादा  बढ़  गई

 हैं  कि  छोटा  किसान  उनका  लाभ  नहीं  उठा

 सकता  |  सिर्फ  लखपति  लोग  ही  उन  को

 खरीद  सकते  हैं  ।  इसलिये  में  चाहता  हूं  कि

 ट्रैक्टरों  की  कीमतें  घटाई  जानी  चाहिये  और

 उचित  कीमत  निर्धारित  की  जानी  चाहिये  ।

 किसानों  को  डीजल  नहीं  मिल  रहा  है,  राजस्थान

 में  ही  नहीं,  सारे  हिन्दुस्तान  में  नहीं  मिल  रहा

 है  ।  मैं  ऐसा  महसूस  करता  हिंदी  किसानों  को

 आवश्यक  वस्तुएं  समय  पर  नहीं  पहुंचायेंगे  तो  देश

 सें  आज  जो  परिस्थिति  है,  उससे  भी  ज्यादा

 स्थिति  आगे  खराब  होने  की  आशंका  है
 इसलिये  मेरा  निवेदन  है  कि  मनु  लिमये  जी  ने  जो

 प्रस्ताव  रखा  है--तक)  से  (च)  तक  वह

 बहुत  महत्वपूर्ण  है,  इस  को  अवश्य  पास

 करना  चाहिये  ।

 एक  निवेदन  मुझे  और  करना  है--सरकार
 के  पास  फारेस्ट  डिपार्टमेंट  की  लाखों  एकड़
 ज़मीन  पड़ी  हुई  है  ।  मुझे  अनुभव  है  कि

 उनमें  बहुत  से.  हिस्सों  में  जंगल  नहीं  है--
 मैं  चाहता  हूं  कि  इस  ज़मीन  को  कृषि  के  लिए

 अनुसूचित  तथा  अनुसूचित  जनजातियों  को
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 एलाट  किया  जाय,  भूमिहीन  किसानों  को
 एलान  किया  जाए.  i  समाज  में  गरीब  लोग
 बहुत  ब़ड़ी  साया  में  हैं--ऐसे  गरीब  टोगो  की
 खोज  की  जाय  और  नहें  रोजगार  दिय  जाये
 या  जमाते  दी  जाये  7  इस  सरकार  का  यह  रवैया
 है  कि  जब  रेलवे  मजदूरों  की  बात  आती  है
 तो  कृषि  मजदूरों  की  तरफ  उदारता  दिखाती
 है  कौर  जब  कृषि  मजदूरों  की  बात  लाती
 है  तो  उद्योगो  मे ंकाम  करने  वाले  मजदूरों  के
 प्रति  उदारता  दिखलाती  है-  जब  तक  सरकार
 के  इन्दर  से  यह  चालाकी  नहीं  छटेगी,  कोई
 रास्ता  नही  निकल  सकेगा  ।  जब  तक  हम
 योजनाबद्ध  तरीके  से  काम  नहीं  करेगे  तब  तक
 देश  की  स्थिति  में  कोई  सुधार  होने  वाला
 नहीं  है,  खुशहाली  नहीं  ञ्  सकती  और
 इससे  जनता  के  अन्दर  ज्यादा  से  ज्यादा
 झसस्तोष  फैलेगा  |

 इन  शब्द  के  साथ  मै  मधु  लिमग्रे  जी  के
 सकल्प  का  समर्थन  करता  ह  ।

 न  ह: 1६  शरीर  शुक्ल  (बहराइच)  :
 सभापति  जी  इस  प्रस्ताव  में  जो  निहित
 भावनाये  है  उनसे  किसी  को  असहमति  नही
 हो  सकती  ।  नैपकिन  प्रश्न  इस  देश  मे  यह  है
 कि  जो  कोई  भी  निर्णय  गवर्नमेंट  के  स्तर  पर
 लिये  जाते  है  उन  T  कार्यान्वयन  कभी  नहीं
 होता  है  ।

 तो  सवाल  यह  है  कि  कीमत  निर्धारित

 कर  दो  जाये  जैसे  पिछले  साल  किया  गया,
 76  से  86  रुपया  गेह  का  भाव  निर्धारित

 किया  गया  काश्तकारों  पर  पाबन्दी  नहीं
 लगाई  गई  कि  जरूर  गल्ला  बेचो,  थोक  व्यापार

 गेह  का  ले  लिया  गया  लेकिन  नतीजा  यह
 निकला  कि  जिस  गरीब  तबके  के  लिए  सारी

 होती  निर्धारित  की  गई  थी  उस  गरीब  तबके

 को  कोई  सुविधा  प्राप्त  नहीं  हुई।  कानून
 बताया  जाये  लेकिन  उसका  पालन  ने  किया

 जाये  तो  कानून  का  एक  मखौल  हो  जाता  है
 तैर  शासन  के  प्रति  एक  घृणा  पैदा  होती  है  ।
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 मधु  लिमये  जी  ने  बहुत  सी  बाते  कही  हैं,
 वे  चिन्ता  का  विषय  हो  गाती  है  लेकिन  मैं
 यह  कहना  चाहता  ह  नि  एक  शास्त्रीय
 विचार  के  लिए  तो  उन्होंने  बरच्छा  मौका
 दिया  एवं.  एकेडेमिक  उस्मान  के  लिए
 एक  राच्य  मीचा  त्थिा  परन्तु  समय  की
 तात्कालिक  प्रायः  +  यह  है  कि  हम  सब
 लोग  नरक  विश्क  में  ज्यादा  समय  न  गवा  कर
 जल्दी  से  जल्दी  कोई  ऐसा  निर्णय  ले  जिससे
 दुखी  जनता  को  अन्न  मिले,  जनसाधारण  को
 आवश्यक  वस्तुए  सुलभता  के  साथ  प्राप्त
 हो  सके  ।  इस  दृष्टिकोण  से  हम  विचार
 करता  चाहते  हैं  ।  मेरा  अपना  खयाल  यह  है
 कि  अन्न  वार्ताकार  से  मिल  सके  इसके  लिये
 सब  से  उत्तम  तरीका  यह  होगा  कि  जिन
 रितु  की  उसको  जरा-त  है  वह  आप  उसको
 तरनत  दे  जैसे  सीमेन्ट  की  काश्तकार  को  जरूरत
 है,  शकर  की  शादी  ब्याह  के  लिये  काश्तकार  को
 जरूरत  हे,  वनस्पति  घी  की  काश्त का  को
 जरुरत  हे,  कपडे  की  काश्तकार  को  जरूरत
 है  ।  हमारा  कोआपरेटिव  की  दूकाने  इस  ढंग
 की  होनी  चाहिए  जो  कि  बत्घघी  मल्टीपर्पज
 हो  ।  शासन  की  तरफ  से  यह  व्यवस्था  होनी
 चाहिए  कि  सीमेन्ट  लोह'  कपड़ा,  शकर,
 वनस्पति  थी  इत्यादि  उन  काश्तकारों  को  दिया
 जायेगा  जो  कि  ब्न्न दे  ।  तब  यह
 तरीका  हो  जायेगा  कि  एक  शोर  तो  अन्त
 आता  रहेगा  और  दूसरी  ओर  जो  उनके  काम
 में  आने  वाली  आवश्यक  वस्तुए  है  बढ़  उनको
 मिलती  रहेगी  ।  लेकिन  होता  क्‍या  है  ?

 एक  ओर  तो  बडे  काश्तकारों  को  ट्रैक्टर  के
 लिए  बडे  बडे  लोन  देते  है,  सस्ती  शर्ह  पर
 दे  देते  है  राष्ट्रीयकृत  बैकों  की  तरफ  से
 फर्टिलाइजर  के  लिए  लान  देते  हैं  शौर  अगर
 कही  पानी  नहीं  बरसा  तो  उनको

 जितना  कर्जा  अदा  करना  होता  है  वह  सुल्तान
 कर  देते  हैं।  नतीजा  यह  होता  है  कि  उनको

 रुपया  मिलता  रहता  है,  ते  अपने  यहा  जो  वस्तुएं
 पैदा  करते  है  उनको  जखीरे वा ज़ी  कर  के

 रखे  रते  और  बड़े  बड़े  व्यापारियों  से
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 [st  ato  प्यार  दुका]  झगर  कही  न  कहीं  जिम्मेदारी  लोकेट  करनी
 सांठ-काठ  कर  के  उस  समय  उसक,  बाहर
 लाना  चाहते  हैं  जब  कि  उनको  ज्यादा  से  ज्यादा

 मुनाफा  हो  सके  a  कहने  का  मतलब  यह  है  कि
 जो  लोग  हमारी  इस  प्लानिंग,  हमारी  योजना
 भ्र ौर  बैको  के  राष्ट्रीयकरण  से  भ्र धिक  से  अधिक

 सुविधायें  प्राप्त  करते  हैं  उनके  ऊपर  अन्न
 देने  की  पाबन्दी  होनी  चाहिए  और
 साथ  साथ  गवनेमेट  को  भी  उसी  तरीके  से
 उनकी  जरूरत  की  चीजे  उपलब्ध  करानी
 चाहिए  ।  आज  आप।  कानून  बना  कर
 वनस्पति  को  कीमत  निर्धारित  कर  रखी  है
 लेकिन  जिस  सोर्स  से  वह  चलता  है  वही  से
 ब्लैक-मार्केटिंग  होती  है  1  इसी  तरह  से
 ज,  1  से  सीमेन्ट  चलती  है  वही  से  ब्लैक-मार्टिन
 होती  है।  अगर  कानून  बनाने  से  ही  व्यवस्था
 बदल  जाये  तो  एक  दिन  पालंमेन्ट  बैठ  कर
 सभी  चोरों  के  मूल्य  निर्धारित  कर  द  और
 कह  दे  कि  समाजवादी  व्यवस्था  हो  गई  सब
 को  सुविधायें  मिल  गईं  लेकिन  हल्का  काई
 ्य  नही  है  ।  सारा  प्रश्न  देश  मे  इफेक्टिव
 (एडमिनिस्ट्रेशन  का  है  और  मुझे  इसको  कहने
 में  कोई  सोच  नही  है,  मैं  दुस्साहस  के  साथ
 सदन  के  सामने  निवेदन  करना  चाहता  हु  कि

 हम  अपनी  नीतियों  का  कार्यान्वयन  करने  मे

 हुए  हद  तक  जानबूझ  कर  या  और  तर  क
 मे  अभ्र सफल  रण  है  1

 जहा  तक  प्रदेश  के  प्रयास  का  सम्बन्ध
 >  यह  भी  ढीला  ढाला  ढाचा  है  |  यहा  पर
 इस  सदन  में  हम  सभी  कहते  हैं  कि  नौकर  तब्
 जो  है  वह  इसका  जिम्मेदार  है  लेकिन  नो  र  तन्त्र
 के  खराब  होने  को  जिम्मेदारी  किसके  उपर
 है  ?  अन्ततोगत्वा  उसकी  जिम्मेदार!  शासन
 के  उन्हीं  कर्णधारों  पर  आती  है  जो  हमारे
 द्वारा  निर्वाचित  होकर  शासन  की  कुलियों  पर

 432)  बाद  मे  जिम्मेदारों  पब्लिक  की

 जाती  है  जो  उन  को  चुन  कर  भेजती  है  1

 अगर  इस  बात  को  जोर  बढ़ायें  तो  जिम्मेदारी
 भगवान  क।  है  जिसने  ऐसी  कुबुद्धि  दी  है  ।

 है  तो  फिर  ह...  जिम्मेदारी  शासन  की  ही
 है  nl  शासन  अगर  चढ  हो  तो  मैं  समझता  हूं
 मजदूरों  की  हडताल,  जखीरे बाज़ी,  भ्रडयेयाजी
 रोकी  जा  सकता  है  |  इसके  लिए  जो  लोग
 कुरसियों  पर  बैठे  हैं,  शासन-तन्त्री  की  कुरीतियों
 पर  जो  बैठे  है  उन  मे  ईमानदारी  रानी  चाहिए,
 उनमे  नैतिकता  का  वातावरण  होना  चाहिए,
 उनमे  मर्यादा यें  होनी  चाहिए  तभी  काम
 चल  सकता  हैं  ।

 ऐसी  दशा  में  मधु  लिम4  जी  चाहे  जिस
 तरह  का  प्रस्ताव  लायें,  स्वान्त  सुखद  के
 लिए  प्रस्ताव  अच्छा  है,  हम  लोगो  को  बोलने
 के  लिए  भी  मौका  है  लेकिन  उससे  कुठ  होने
 वाला  नहीं

 +  ।  इतना  ही  मैं  निवेदन  करना
 चाहता  हू  ।

 श्र।  दरवाज़ा  सिह  (होशियारपुर)
 चेयरमैन  साहब,  यह  नाम-प्राफिशियल

 रेजोल्यूशन  जो  है  इसकी  अहमियत  बहुत  है
 कौर  इसके  लिए  जितना  भी  कहा  जाये  वह
 कम  है।  लेकिन  एक  बात  मै  अर्ज  करना  चाहता
 हू  कि  डेमॉक्रैसी  के  वक्‍त  में  एक  सिस्टम  डा
 शौर  टूटते  वक्‍त  वह  अपनी  जितनी  खुराफात
 हैं  वह  सब  छोड  गया  t  उसको  दुरुस्त
 करने  के  लिए  यह  प्लानिंग  जो  है
 राज  प्लानिंग  मिनिस्टर  साहब  बैठे

 हुए  हैं,  उनसे  मैं  अजे  करुगा  कि

 ऋषइसिस  के  वक्‍त  मे  वह  प्लानिंग  मिनिस्टर  है  ,
 काफी  क्राइसिस  है  इस  में  कोई  शक  नही  है,
 प्राइसेज  का  इति  ऊपर  चला  जाना  ,  खाने-पीने
 बाली  एसेशियल  कोमोडिटीज  जो  हैं  उनका
 गायब  हो  जाना--यह  सारी  बाते  है  जो  हैं  वह
 मजुमई  तौर  पर  असर-अन्दाज़  होती  हैं  हमारी
 प्लानिंग  पर  ।  प्लानिंग  में  जो  मजबूरियां

 हैं  उनको  हम  समझ  सकते  हैं,  राज
 की  जो  खराबियाँ  हैं  चह  हम  समझ
 सकते  हैं  ,  हड़ताल,  काम  कम  उजरत  ज्यादा
 मांगने  की  बात  कौर  इधर  उधर  की  सारी
 बातें  जो  हैं  वह  हैं।  लेकिन  इसके  साथ-लाभ
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 ह्म  इस  बात  से  छुटकारा  हासिल  नहीं  कर
 सकते  कि  एडमिनिस्ट्रेशन  की  बही  कोताही  है
 और  वह  वह  है  कि  मैटीरियल  एवेलेबिल
 हो  लेकिन  वह  ब्लैक-मार्केट  में  चला  जाये
 और  प्राफिटियॉरग  हो  उसके  लिए  हमारे
 इंतजामात  ढीले  है  या  नही  ?  उन  इंतजामात
 को  ज्यादा  कसने  ,  मजबूत  बनाने  और  इरादे
 से  काम  करने  की  जरूरत  है  तब  जाकर  कही
 यह  हमारे  काबू  में  होगा।  यह  ए+  विशाल
 सकील है  प्राइसेज  कौर  दूसरी  चीजों  का  जिसको

 हमें  तोड़ना  ही  होगा  ।  इसके  लिए  कहीं  न  कही
 जुर्रत  से  काम  लेना  होगा  तब  जाकर  काम
 बनेगा  |  (व्यवधान)  भाप  कभी  नये  मेग्बर  है,
 आप  यह  चिडचिडा  पिडपिड़  बन्द  कीजिए।
 आपको  नही  समझ  लगता  है  तो  मै  क्या  करू  t

 मैं  यह  अर्ज  करना  चाहता  ह्  कि  मधु
 लिमये  जी  जो  यह  चार  पाच  चीजें  लाये  हैं  वह
 काबिले  तारीफ  शमी  है  जिन  पर  बहुत  कुछ  कहा
 जा  सकता  है  लेकिन  थोड़े  वक्‍त  में  ज्यादा  नही
 कहा  जा  सकता  ।  एक  बात  मैं  प्लानिंग  कमीशन
 से  अजे  करता  हूं  कि  भ्र भी  तक  हमारी  इकोनामी
 झग्नीकल्चर  बेस्ड  है  लेकिन  हमारी  बदकिस्मती

 यह  है  कि  और  चो ंज।  के  जो  भाव  हैं  वह  एग्री-
 कल्चर  की  प्राइसेज  को  डीटीसी  करते  है।
 पहले  यह  था  कि  एग्रीकल्चर  जो  है,  जो  फूड
 सन्स  है  वह  दूसरी  चीजो  की  प्राइसेज  को
 विटमिन  करते  थे  लेकिन  शब  उसका  उल्टा

 हो  गया  है।  आप  इसको  सीधा  कीजिए
 इसका  एक  ही  तरीका  है  कि  एग्रीकल्चर  की
 जितनी  कमोडिटी  हैं  उन  पर  झप  कहीं  बंदिश

 कीजिए  कि  यहा  तक  प्राइसेज  जायेगी।  यह
 करना  भी  निहायत  जरूरी  हैं  कि  मेट  में  उनके

 लिए  जितने  इ  नपुट्स  हैं  वह  इनको  दीजिए  ।

 बहू  प्रगति  बात  है  कि  आपने  धारिया  कमेटी
 बनायी  और  उसकी  सिफारिशों  को  रोशनी
 में  झगर  आप  80  परसेंट  देहात  क॑  भर
 20  परसेंट  शहरों  की  झाव्कुदी  को  इसे शियल
 'कमोडिटी  दे  पाये  तो  वह  खुशी  की  बात  होगी।
 लेकिन  मुझे  शक  है  कि  कहीं  फेयर  प्राइस
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 शौप्स  के  तरह  न  रह  जायें।  इसलिये  मेरा
 कहना  है  कि  राज  डिस्ट्रिब्यूशन  सिस्टम  ले
 जायें  कोआपरेटिव  तक,  पायी  सिस्टम  तक  1
 कभी  पंचायतों  का  कोई  इन् वाल्व नेस्ट  नहीं  है।
 स्टेट्स  में  सरकारें  इस  पंचायती  सिस्टम  को
 तोड़ना  चाहती  हैं।  वह  डीसेन्द्रेलाइजेंशन  को
 पसन्द  नहीं  करती  अगर  श्राप  उन  को
 डींसेन्ट्रलाइजेशन  की  तरफ  ला  सके  तब  तो'
 मारिया  कमेटी  कामयाब  होगी  क्योकि
 पीपुल्स  इन्वाल्वमेट  निहायत  जरूरी  है।  इस-
 लिये  मेरी  गुजारिश  है  कि  थी टियर  सिस्टम
 के  जरिये  वितरण  प्रणाली  बाप  लोगो  तक  ले
 जाये  1  नही  तो  जो  हाल  कभी  चीनी  का  है  कि

 कहने  को  तो  30  परसेट  ओपन  में  मिलती  है
 शौर  70  परसेंट  फेयर  प्राइस  शॉप्स  से
 मिलती  है  ,  जबकि  वाकई  में  है  इसका  बिल्कुल
 उल्टा  4  वही  हाल  इनिशियल  कमोडिटीज  का

 होगा  1  आज  70  परसेंट  चीनी  ब्लैक  में  चली
 जाती  हैं।  ऐसा  क्यो  है  t

 कहा  जाता  है  कि  स्टेट्स  अपने  रिसोर्सेज
 बनायें  7  और  वह  इस  के  लिए  शराब  की  बिक्री
 पर  ,  उस  की  अधिक  दुकानों  पर  जोर  देती  है।
 मेरी  मांग  है  कि  शराब  के  अलावा  कोई  और
 तरीका  पढ़ा  जाय।  आप  का  प्लानिंग  डिपो-
 मेट  है,  शाप  स्टेट्स  को  हिदायतें  भेजते  है  लेकिन

 वह  उस  के  मुताबिक  चलते  नहीं।  माइनर
 इरीग्रेशन  पर  बाप  को  इतना  पैसा  देना  चाहिए
 कि  सरफेस  वाटर  का  लोग  इस्तेमाल  करें  ताकि
 प्रोडक्शन  ज्यादा  हो  सके।  झगर  प्रोडक्शन

 मुल्क  में  नही  है  तो  प्राइस  किस  चीज़  की  आप
 फिल्म  करेंगे  ?  बहुत  से  लोग  स्ट्राइक  करने  पर

 तुले  हुए  है  भौर  कहते है  कि  प्रोडक्शन  कम  करो
 तो  आप  इस  फाइनेशियल  क्राइसिस  से  कसे
 निकलेंगे?  माननीय  लिमये  जी  का  रिजोल्यूशन
 बहुत  अच्छा  है,  लेकिन  में  उन  से  बर्खास्त
 करूंगा  कि  वह  अपने  साथियों  को  कहे  कि

 स्ट्राइप्स  कम  करो  ।  अगर  ज्यादा  मांग
 करना  है  तो  प्रोडक्शन  भी  बढ़ायें  A  विरोधी  दल
 ने  कभी  नहीं  कहा  कि  प्रोडक्शन  बढ़ाने  के

 लिए  हम  साथ  देने  के  लिए  तैयार  हैं।  प्रोडक्शन
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 [श्री  दर यारा  सिंह]
 का  लफ्ज़  मुंह  स ेनिकालना  इनके  लिये  शायद
 जुमे  है

 पावर  की  इतनी  तंगी  है  कि  so  ae
 किलोवाट  की  कमी  है,  चौथी  योजना  का
 कपिल  ओवर  झा  रहा  है।  धर्म  प्लांट  के  बगैर
 कौम  मही  चल  सकता।  उसके  लिये  कोयला

 चाहिये।  इसलिये  इन  तमाम  बातो  को  महे-
 नगर  रखते  हुए  भाप  को  प्लानिंग  को  रिवाइज
 करना  पड़ेगा  कौर  इस  को  श्राप  को  एग्रीकल्चर
 बेस्ड  बनाता  होगा।  अगर  एक  मजदूर  का
 बाजार  में  जाकर  200  रु०  क्विंटल  के  हिसाब  से

 गेहूं  खरीदना  पड़े  तो  उस  की  सारी  प्रामदती
 उसी  में  चली  गई  ।  वह  कैसे  अपना  और  अपने
 बच्चों  का  पेट  पालेगा  |  और  इंडस्ट्री  म ेहडताल
 होगी  |  इसलिये  इस  विशस  सकील  को  ग्रुप
 को  तोड़ना  चाहिये।

 इनपुद्स  झ्  सस्ते  दे  नही  सकते  क्‍यों  कि

 बाहर  से  भाप  को  सस्ते  नही  मिल  रहे  है,  और

 दूसरी  मजबूरिया  हैं।  लेकिन  इसमें  हमे  अपनी
 बैल्ट  को  टाइटन  अप  करना  होगा  |  हम  कह
 रहे  हैं  कि  i5  परसेंट  से  ज्यादा  न  बढ़ाये  |
 ठीक  बात  है।  लेकिन  सवाल  हे  कि  श्राप  ने

 यह  कभी  देखा  कि  किसान  क  जो  कोस्ट  आफ
 प्रोडक्शन  होती  है  वह  क्‍या  पड़ती  है  ?  फिर
 कैसे  आप  कहने  हैं  कि  i5  परसेंट  से  ज्यादा
 न  बढ़ायें  ?  जो  40  परसेंट  लोग  आज  देहात
 में  पार्टी  लाइन  के  नीचे  रह  रहे  है  उन्हे  तमाम
 इसें शियल  कमोडिटीज़  दे  जायें,  मुझे  तो  यह

 मुश्किल  मालूम  पड़  रहा  है।  शाप  को  ब्लैक

 माक  खत्म  करने  के  लिये,  या  कम  से  कम

 रंगत  के  लिए  सख्त  मेजर्स  लेने  होंगे।  अराज

 बाजार  में  एक  किलो  डालडा  नहीं  मिलता  1

 लेकिन  घर  बैठे  श्राप  ब्लैक  में  एक  क्या

 दो  टिन  डालडा  ले  सकते  हैं।  तो  यह  कहा  से

 आता  है?  इस  को  श्राप  को  रोकना  चाहिये।

 मैं  मानता  हूं  कि  जम्हूरियत  से  कमजोरियां

 हैं।  हम  यह  स्टेप्स  नहीं  ले  सकते  जो  डिक्टेट-
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 शिप  में  लिये  जा  सकते  हैं।  फिर  भी  पेसे  मेसेज
 तो  लिये  ही  जा  सकते  हैं  कि  जो  बुलायें  हमारे
 गले  पड़ी  हैं  उन  को  हम  उतार  सकें  1  इसलिये
 प्लानिंग  मिनिस्टर  इस  कोसे  को  रिवर्य  करें  $
 जो  आप  ने  ऐग्रीकल्चरल  ६.  रिसोसेद्ध  का  परसेंट
 दिया है  वह  कम  हैं,  इस  को  दुगना  करना

 चाहिये  ।  बजाय  13 परसेंट  के  os  परसेंट
 करें  v  तब  चीजें  यह  बाप  क,  काबू  में  जायेगी।
 नहीं  तो  नहीं  आयेंगी।

 “SHRI  E.  R.  KRISHNAN  (Salem):
 Mr,  Chairman,  Sir,  I  rise  to  express
 my  views  on  behalf  of  my  party,  the
 Dravida  Munnetre  Kazhagam,  on  the
 Resolution  of  Shri  Madhu  Limaye  de-
 manding  that  the  Government  of
 India  should  re-cast  its  policy  with
 regard  to  prices  and  agricultura]  pro-
 duction,  This  policy  should  have  as
 its  basis  the  following  criteria;

 (i)  electricity  rate  per  unit  for
 agricultural  purposes  ghall
 not  be  more  than  ten  paise;

 (ii)  fertilisers  shall  be  made
 available  to  the  farmers  with
 landholdings  of  less  than  ten
 acres  at  subsidised  rates;

 (iii)  the  Government  shall  take
 the  responsibility  of  purcha-
 sing  cotton,  sugar-cane.  raw
 jute,  foodgrains  and  other
 produce  at  support  prices
 which  may  take  into  account
 the  Cost  of  production  plus
 a  reasonable  mergin  for  the
 farmers;

 (iv)  there  shall  prevail  parity
 between  the  prices  of  indus-
 trial  goods  ang  agricultural
 produce’

 (v)  fluctuations  in  foodgrains
 prices  of  more  than  5  per
 cent  shalj  not  be  permitted;

 (vi)  the  irrigation  shall  be  redu-
 ced  by  25  per  cent  in  the  case
 of  land-holdings  of  १९४४  than

 -  ten  seres.

 “The  uriginal  Speech  was  delivered  in  Tamil,
 app  ATOLL,  St  MOT

 \
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 net  think  that  anyone  in  this

 ‘ouse  wil)  have  any  hesitation  in
 accepting  the  above  laudable  critens
 as  the  besig  for  the  agricultural  po.
 licy  of  the  Government.

 Sir,  the  Resolution  of  Shri  Madhu
 Limaye  ia  of  great  importance  in  the
 light  of  the  inaffective  policies  of  the
 Government.  Since  the  Government
 of  India  could  not  effectively  «nple-
 ment  the  policy  of  whole-sale  wheat
 trade  take-over,  without  any  sense  of
 yemorse  the  whole-sale  trade  in
 wheat  hag  been  given  back  to  the
 private  sector.  This  is  @  standing
 monument  for  the  ineffeciency  of  the
 Government.  Here,  J  would  like  to
 say  that  there  are  two  fundamental
 reasons  for  the  Government’s  failure
 in  whole-sale  wheat  trade.  The  land-
 owners  and  land-lordg  belonging  to
 the  ruling  party  have  not  been  ex-
 tending  their  willing  cooperation  to
 their  Government  in  implementing
 his  policy.  Our  Planning  Minister,
 Shri  Dhar,  must  be  much  more  con-
 versant  with  the  socialist  policy  of
 Russia  ang  how  it  is  being  implemen-
 teg  by  the  Government  in  Russia
 than  any  of  his  colleagues  in  the
 Government  of  India.  The  ruling
 party  members  and  the  Government
 there  are  working  in  close  coopera-
 tion  and  co-ordination.  Here  in  India,
 the  ruling  party  Members  are  more
 mmterested  in  the  slogans  of  socialism
 than  in  xmplementing  the  _  socialist
 policies.  By  the  Government's  ac-
 tion  in  handing  over  back  to  the
 private  sector  the  whole-sale  wheat
 trade,  it  has  been  proved  beyond
 doubt  that  the  ruling  party  mem-
 bers  have  not  cooperated  with  the
 Government  in  implementing  suc-
 cessfully  this  policy.  The  Central
 Government  usually  blames  that  the
 State  Governments  have  not  deen
 enthusiastic  in  the  procurement  of
 wheat,  Except  in  Tamil  Nadu,  the
 Government,  of  the  States  are  in  the
 hands  of  the  Congress  Party.  I  would
 like  to  know  what  action  has  been
 taken  by  the  Central  Government
 against  the  State  Governments  in
 पडा  8-38.
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 the  hands  of  the  Party w  i}  शा hich  have  failed  ta  achieve  the  tar- get  of  procurement.  Similarly,  the
 Foog  Corporation  of  India.  entrusted
 with  this  duty,  is  also  Central  Gov-
 ernment  undertaking.  [६  will  be  in
 the  interest  of  the  country  to  wind
 up  this  organisation.  Besides  func-
 tioning  ineffectively  and  inefficiently,
 maipractices,  nepotism  and  corruption
 find  the  breeding  groung  in  the  Food
 Corporation  of  India.  Y  should  say
 that  the  Food  Corporation  of  India
 is  nothing  but  the  traditional  octopus.
 I  would  like  to  know  what  action  has
 been  taken  by  the  Government  to
 make  this  organisation  work  effi-
 ciently.
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 Sir,  we  are  contronteg  with  serious
 scarcity  of  foodgrains,  drought  and
 famine  all  over  the  country.  It  is
 known  to  you,  Sir.  that  70  per  cent
 of  our  cultivable  area  is  dependent
 upon  rains.  In  many  States,  the
 land-ceiling  laws  stipulate  the  ceiling
 of  54  acres  for  thig  land.  The  culti-
 vatons  are  not  tilling  this  land  be-
 cause  they  are  not  getting  remunera-
 tive  price  for  their  produce.  This
 hag  led  to  a  fall  in  agricultura]  pro-
 duction.  I  would  also  like  to  refer
 here  to  the  Government's  unimagina-
 tive  agricultural  policy.  Punjab  has
 all  along  been  a  surplus  State  in
 agricultura]  production.  But,  now
 the  Central  Government  have  ordered
 that  all  the  land  falling  within  8  kilo-
 metres  of  an  urban  centre  with  10000
 population  will  be  treated  as  urban
 area.  Jt  is  common  knowledge  that
 the  urban  land  fetches  exorbitnat
 prices  ang  the  taxes  on  the  urban
 jand  are  also  considerable.  Conse-
 quently,  the  farmers  have  stopped
 cultivaing  such  lands.  Thig  has  re-
 sulted  in  a  steep  fall  in  agricultural
 production.  There  mey  not  he  anv
 surprise  if  Pwajab  becomes  a  deficit
 State  in  the  coming  years.  It  stupi-
 fies  one  to  think  about  the  future
 agricultural  production  in  such  cir-
 eumstances.
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 {Shri  E;  R.  Krishanan].

 Recently,  eight  Worlq  Bank  experts
 under  the  leadership  of  Dr.  C.  D.
 Ingold  visited  India.  After  having
 witnessed  the  agricultural  progress
 made  by  Tami,  Nadu  and  the  interest
 being  take  by  the  State  Government
 in  achieving  such  stupendous  pro-
 gress,  they.  have  complimented  the
 State  Government.  It  will  be  perti-
 nent  to  point  out  how  tne  Central
 Government  ave  been  assisting  the
 State  Government  in  the  ‘matter  of
 meeting  the  agricultural  inputs  so
 that  the  present  production  is  sus-
 tained,  During  the  last  agricultural
 season,  the  requirement  of  chemical
 fertilisers  for  Tamil  Nadu  was  .75
 lakh  tonnes  and  the  Central  Gov-
 ernment  assured  the  supply  of  .60
 lakh  tonnes.  But,  actually  only
 37,000  of  fertilisers  were  given.  How
 can  you  expect  the  State  Govern-
 ment  to  maintain  the  agricultural
 production  in  these  adverse  circum-
 stances?  For  this  season,  our  re-
 quirement  is  .80  lakh  tonnes  and
 the  Central  Government  have  as-
 sured  to  supply  i.8  lakh  tonnes,
 I  appeal  to  the  Planning  Minister  that
 he  should  exert  his  goog  offices  to
 get  the  actual  requirement  of  Tamil
 Nadu  so  that  the  Tamil  Nadu  con-
 tinues  to  be  a  surplus  sta‘te  in  food-
 grains  production  and  to  be  a  source
 of  supply  to  the  deficit  States  in  the
 country.  Only  recently  the  State
 Government  of  Tamil  Nadu  supplied
 foodgrains  to  5  deficit  States  in  the
 country.

 In  Tamil  Nadu  there  prevails  an
 atmosphere  of  peace  and  amity.  There
 is  no  scarrity  of  foodgrains.  It  seems
 taat  the  Central  Government  are
 showing  signs  of  intolerance  towards
 Tamil  Nadu.  Probably  they  -want
 to  make  it  hot  for  the  D.M.K.  Gov-
 ernment  to  continue  in  power.  There
 is  a  rumour  that  there  will  be  a  single
 rice  -zone  for  the  Southern  States.
 This  will  naturally  deplete  the  sur-
 plus  of  Tamil  Nadu  so  much  that  it
 will  become  a  deficit  State...  By
 lifting  the  ban  on  the  movement  of
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 coars  grains,  the  Centre  has  created
 an  uneasy  atmosphere  in  the  State.
 The  price  of  coarse  grains  has  gone
 up  so  much  ang  in  consequence  the
 price  of  rise  has  also  gone  up.  The
 State  Government  has  proposed.  to
 the  Centre  that  it  may  .be  permitted
 to  impose  50  per  cent  levy  on  coarse
 grains  to  curb  the  abnormal  rise  in
 the  price  of  coarse  grains.  The  Cen-
 tral  Government  should  expedite  its
 accord  to  this  proposal.  It  is  not
 merely  a  questio,  of  creating  diffi-
 culties  for  the  D.M.K.  Government  in
 Tamil  Nadu.  It  is  a  question  of  keep-
 ing  Tamil  Nadu  as  a  surplus  State
 in  the  interest  of  entire  nation.  In
 Tamil  Nadu,  ‘nearly  6.5  lakhs  _  of
 pump-sets  have  got  power  connec‘*ion,
 which  helps  a  great  deal  in  boosting
 agricultural  production,  But,  on
 account  of  coal  shortage,  the  power
 generation  in  the  State  has  come
 down.  Secondly,  on  account  the
 freight  increase  in  1974-75  Cen‘ral
 Budget,  the  coa]  price  is  likely  to  go
 up,  which  in  turn  will  increase  the
 cost  of  power  generation  in  the
 State.  I  would  like  to  point  out  that
 coal  supply  to  Thermal  S‘ations  in
 Tamil  Nadu  should  be  ithe  first-pri~
 ority  of  the  Central  Government.

 Dr.  Normal  Borlauk,  the  world-
 renowned  agricultural  scientist,  who
 has  own  Nobel  Prize,  has  pointed  out
 that,  if  the  Governments  of  the  coun-
 tries  do  not  pay  adequate  attention  to
 agricultura]  produtcion,  there  will  be
 chaos  throughout  the  worlg  and  the
 Governments  will  not  be  able  to  over-
 come  such  8  serious.  situation.  I
 should  say  that  Gujarat  ricts  and  the
 present  riots  are  a  precursor.  He  has
 also  stated  in  unequivocal  terms  that
 the  politicians  and  the  bureaucrats
 sitting  in  air-conditioned  rooms  will
 not  be  in  a_  position  to  realise  the
 pangs  of  hunger.  He  has‘  also  con-
 demned  that  such’  people  should  he
 entrusteq  with  the  responsibility  of
 formulating  worthwhile’  agricultural
 programmes.  In  1980,  the  poputa-
 tion  of  our  country  is  expected  to  ‘be
 66.8  crores.  While  the  population  is
 steadily  going  up,  ‘the  agricultural
 production  jis  declining...  It  seems
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 that  neither  the  family  planning  pro-
 .Brammes  of  the  Government  nor  the
 -agricultura]  programmes  have  been
 successfully  implemented,  I  would
 like  to  know  how  the  Planning  Mi-
 nister  is  going  io  meet  this  grave

 :  Situation,

 In  a  recent  Press  Conference,  the
 Irrigation  and  Power  Minister  has
 aarneg  that  the  electric  power  situa-

 ‘tion  next  year  would  be  grave.  He
 has  also  stated  that  Tamil  Nadu  will
 be  the  worst  hit  in  this  power  shor-
 tage,  It  looks  as  though  that  the  Cen-

 tral  Government  run  by  the  Congress
 Party  are  intent  upon  creating  food
 scarcity  in  the  State.  I  say  this  be-
 eause  the  coal  supply  to  Thermal
 plants  is  quite  unsatisfactory.  The
 supply  of  chemical  fertilisers  to  the
 Sate  is  inadequate.

 The  Centra]  Finance  Minister,  Shri
 “Chavan,  has  recently  suggested  that
 ‘the  States  should  increase  the  power

 rates.  the  irrigation  rates,  the  land
 “revenue  rates  pte.  in  order  to  aug-

 ment  their  resources.  I  would  like  to
 refer  here  to  what  happened  when
 the  State  Government  when  the  power

 v@ate  was  raised  by  one  paise.  When
 the  State  Government  raised  the  raie

 ‘from  9  paise  to  0  paise,  there  was  a
 ‘violent  agitation  in  which  the  ruling

 Congress  Party  members,  the  C.P.IL
 Members  and  the  Old  Congress  Party

 “members  took  active  part.  They
 -were  keen  to  discredit  the  D.M.K.
 ‘Government.  The  ruling  Party  mem-
 bers  talk  one  thing  here  and  when
 “fhey  are  in  opposition,  they  just  do
 ,the  opposite.

 There  is  a  proverb  in  Tamil  Nadu
 “ahat  the  pangs  of  hunger  are  perni-
 -eious.  The  present  agricultural  policy
 ‘of  the  Central  Government  portends

 va  bleak  future  for  the  country.  When
 “the  Government  at.the  Centre  cannot
 “formulate  meanzigful  programmes
 and  implement  them  successfully,  I

 “~wonder  whether  they  will  be  able  to
 “amplement  the  suggestions  that  have
 “been  made  by  Shri  Madhu  Limaye
 “an  his  Resolution.  I  hope  that  better
 ssénse  will  “dawn  upon  the  Central
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 Government  and  they  will  take.a.  fresh
 look  at  agriculture  and  foodgrains
 production.  I  would  like  to  warn  the
 Central  Government  that  .they  would
 wake  up  before  the  situaiion  over-
 takes  them  completely.  Before  I  con-
 clude,  I  would  appeal  to  the  Planning
 Minister  that  he  should  assist  the
 State  Government  of  Tamil  Nadu  in
 its  magnificent  efforts  to  sustain  agri-
 cultural  production  in  the  face  of  all
 odds.  I  would  also  request  him  to
 incorporate  in  his  agricultural  policy
 planning  the  suggestions  that  have
 been  made  by  Shri  Madhu  Limaye
 in  his  Resolution.

 THE  MINISTER  OF  PLANNING
 (SHRI  D.  P.  DHAR):  Mr.  Chairman,
 after  a  long  debate  my  turn  has  come.
 At  the  outset,  I  should  like  to  place
 on  record  my  deep  appreciation  of  the
 spirit  that  underlies  this  Resolution.
 I  had  the  pleasure  of  listening  to  a
 very  constructive  speech  from  the
 Mover  of  the  Resolution,  Shri  Madhu
 Limaye  and  also  from  a  large  number
 of  hon,  Members  of  this  House.  The
 debate  on  the  whole  reflected  the
 mood  of  the  country,  the  mood  of
 questioning  and  anxiety  of  seeing  the
 inter-connections  and  of  finding  a
 way  out  of  our  social  and  economic
 crisis.  If  the  Resolution  had  been
 somewhat  differently  formulated,  if
 the  Resolution  had  been  concreiised
 in  a  manner  that  one  would  look  upon
 it  as  a  measure  of  consistent  policy,  I
 would  have  no  hesitation  in  accepting
 it.  But,  unfortunately,  the  Resolution
 has  been  split  and  enunciated  into
 categories  in  a  manner  which  makes
 it  difficult  to  accept  it  in  its  present
 form.  Nevertheless,  we  welocme  the
 underlying  spirit  of  this  Resolution
 which  displays  a  justifiable  anxiety
 about  the  price  situation  in  this  coun-
 try,  a  justifiable  anxiety  to  find  ap-
 propriate  remedies  for  this  difficult
 situation.  a

 Broadly,  I  would  submit,  the  Reso-
 lution  could  be  divided  -into  three
 analytical  categories...  In  the  first
 instance,  ang  this  was  also  the
 desire  of  many  other  hon.  Mem-
 bers  who  have  spoken  on  the  Re-
 solution  it  is  that  socially  useful
 production  should  be  éncoutaged
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 by  8  fair  pricing  policy  wh:ch  js
 remunerative,  by  providing  the  pro-
 ducer,  the  agricultural  producer  paerti-
 cularly,  with  basic  facilities  including
 subsidisation  of  inputs  ete  in  irriga-
 tion,  fertiliser,  power  supply  and  other
 related  matters.  The  second  category
 would  be  that  the  system  of  distribu-
 iu0n  be  such  that  essentia]  commodi-
 ties  are  made  available  st  reasonable
 prices  to  the  common  people,  and  the
 third  category,  in  my  opinion,  would
 relate  to  the  need  for  the  State  to
 Play  i:  important  and  vital  and,  if  I
 May  say  so,  a  dominant  role  in  a  secu-
 ing  the  surplus  for  proper  distribution
 at  proper  prices,  and  again,  moie
 particularly,  to  the  vulnerable  sec-
 tions  of  our  people.  These  are  prin-
 ciples  which  are  unexceptionable  and
 if  I  may,  without  hurting  the  feelings
 of  any  hon,  Member,  submit  with  all
 humility,  these  are  the  very  princp-
 les  on  which  we  have  endeavoured  to
 formulate  the  Fifth  Plan.  It  is  ino-
 ther  question  that  the  Fifth  Plan  has
 been  formulated  in  times  of  dis  sess,
 in  times  of  stress  and  strain  and  that
 it  has  been  affected  both  by  inte  nal
 and  externa]  forces  which  we  h:ve
 not  been  able  to  control  But,  what
 व्‌  pleag  with  you  is,  kindly  pay  some
 attention,  if  it  is  possible,  to  some  of
 the  underlying  policies  which  we  have
 tried  to  portray  in  the  Plan  as  far  as
 these  matters  are  concerned.  Mr.
 Indrajit  Gupta  gave  a  new  dimen-
 sion,  which  js  also  fundamental,  to
 the  question  of  prices  He  was  con-
 cerned.  as  were  many  of  my  collea-
 gues  on  this  side  of  the  House,  about
 the  rising  prices.  The  prices  show
 no  abatement,  show  no  signs  of  ac-
 quiring  some  stability.  The  question
 of  prices  is  one  of  the  most  essential
 aspects  of  the  Plan  policy  that  we
 have  enunciated.  We  have  said  that
 unless  and  until  there  is  stability  in
 prices  over  the  five  year  periog  for
 which  the  Plan  is  made,  it  would  be
 extremely  difficult  to  sustain  the  pro-
 yection  and  the  formulations  whith
 have  been  envisaged  in  the  Plan.  7
 make  no  secret  of  it  that  unless  an
 endeavour,  a  collective  endeavour,  a
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 national  effort,  is  made  in  this  direc-
 tion,  the  very  objec\ives  of  the  Plan
 mey  be  in  danger.  Therefore,  while
 I  plead  with  my  own  colleagues,  £
 woulg  also,  in  all  sincerity,  plead.
 with  my  friends  in  the  opposition  to
 find  ways  and  meang  of  making  their
 contribution  to  giving  some  stability
 to  the  price  situatian.

 SHRI  NOORUL  HUDA  (Cachar)>
 Sir,  on  a  point  of  clarifiaction.  Would
 ne  not  change  the  economic  systenn
 itself?

 SHRI  0,  ्,  DHAR:  I  know  the
 philosophy  that  informs  Shn  Huda’s
 mind  and,  if  I  may  say  so  without
 hurting  his  feelings,  I  am  not  illiterate,
 as  far  ag  that  pmiosophy  is  concerned.

 SHRI  NOORUL  HUDA:
 suggest  that,

 I  did  not.

 SHRI  D.  P  DHAR:  I  think  that  was
 mvolved  in  his  question  But  may
 I  say  that  fundamena]  changes  are
 necessary?  Unless  we  fundamen.ally
 make  changes  in  the  structure  of  s0-
 clety,  change  the  structure  of  the  ‘50—
 cial  relations  both  in  the  agriculturak
 and  other  sectors,  it  is  not  possible
 to  bring  about  the  desired  results.
 The  only  question  where  perhaps  I
 and  you  differ  38  how  to  bring  about
 those  changes,  and  that  would  take  us
 into  a  controversy  which,  I  think,  is
 not  germane  to  the  consideration  of
 the  present  Resolutian,

 If  I  may,  in  order  to  pay  my  ree-
 pect  to  the  sentiments  which  the  hon.
 Member,  the  mover  of  thie  Resolution.
 has  categorised  in  this  Resolution,  I
 woulg  move  quickly  to  some  of  those-
 items  and  place  my  views  for  the
 consideration  of  this  House  and  for
 the  consideration  of  the  hon.  Mover
 for  whatever  they  are  worth.

 The  first  part  of  the  Resolution
 suggests  that  essential  articles  of  con-

 sumption  ghould  sel]  at  one  and  a  half
 times  the  cost  of  production,  inchud-
 ing  transport  charges,  taxes  end  pro~
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 fits.  As  far  as  this  particular  sugges-
 tion  advocates  a  certain  balance  or
 pleads  for  a  abridgement  of  the  dis-
 tance  between  the  prices  of  the  अन
 cultural  products  and  the  cost  of  arti-
 cles  of  consumption,  the  selling  price
 and  the  cost  price  of  the  articles  of
 mass  consumption,  we  are  in  agree-
 meni  with  that.  But,  it  is  not  possi-
 dle.,  as  a  matter  of  fact  it  is  impossi-
 dle,  to  think  in  te-:ms  of  bringing
 about  an  arbitrary  parity,  an  arbi-
 trary  formula  of  determining  this
 price  at  the  level  of  one  and  a  half
 times.  You  will  see,  for  example,
 that  the  prices  differ  from  commodity
 to  commodity.  The  component  of  cost
 also  varies  from  commodity  to  com-
 modity.  As  long  as  the  intention  is
 that  essential  commodities  should  be
 made  available  at  fair  prices,  the  prin-
 ciple  is  accepted.  If  I  may  say  s0,
 jt  has  been  discussed  at  great  length
 in  the  Plan  document  itself.  But,  as
 3  submitted,  it  would  not  be  possible
 to  accept  this  principle  in  the  man-
 ner  in  which  it  has  been  spelt  out  in
 the  first  part  of  the  Resolution.

 Let  us  take  a  number  of  examples
 or  illustrations  Let  us  take  the  case
 of  coal;  let  us  take  the  case  of  kerc-
 gene.  If  we  apply  uniformly  the  for-
 mula  of  I4  times  the  price,  then,  7
 am  afraid,  this  will  act  not  in  favour
 of  the  consumer  but  will  ga  against
 his  interest,  7

 The  second  part  of  the  Resolution
 states  that  there  shall  prevail  parity
 between  prices  of  industrial  goods  and
 agricultural  produce.  Here  again,  it
 would  be  difficult  to  conform  to  8
 strict  formulation  as  the  one  made  by
 the  hon.  mover,  namely,  to  have  ab-
 solute  parity,  to  apply  it  as  a  cons-
 traint.  I  do  agree  that  there  should
 be  reasonable  parity  between  agricul-
 tural  and  industrial  commodities  be-
 eause  this  is  a  principle  which  was
 accepted  as  a  policy  matter  for  the
 Fifth  Plan  and  this  element  of  rea-
 sonableness  in  the  cafe  of  bringing
 about  a  certain  amount  of  curing  of
 the  invidious  imbalaice  in  the  pri-
 ces  of  agticultural  and  industries!
 commodities  is,  I  think,  a  very  sound
 principle.  It  is  an  objective  towards

 .
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 which  we  should  work.  It  ig  an  ob-
 jective  which,  if  it  is  ignored,  we  can
 do  90  only  at  our  peril,  becatise  it  is
 connected  in  a  large  measure  with
 the  question  of  stability  of  prices.

 Here,  a  fundamental  question  arises
 to  which  I  would  like  to  draw  the
 kind  attention  of  the  House  and,  parti-
 cularly,  of  Shri  Limaye.  As  has  been
 said,  the  contribution  of  agriculture
 to  the  gross  nationa)  product  is  of  the
 order  of  49  10  50  per  cent.  If  we
 look  at  the  investments  which  have
 been  made  in  agriculture,  we  find  that
 there  has  been  a  uni-directional  of
 flow  of  resources  into  a  agriculture
 without  our  making  any  savings  from
 the  agricultural  sector  for  investment
 purposes,  And  the  essence  of  growth
 ig  the  capacity  to  save.  The  agricul-
 tural  sector—I  do  not  want  to  go  into
 statistics  and  figures  ang  bore  my
 hon.  friends  here—has  been  the  reci-
 pient  of  a  very  large  investment  in
 the  last  four  Plans.  Now  the  ques-
 tion  that  arises  is  what  has  been  the
 pattern  and  the  form  of  investment
 in  agriculture  and  what  has  it  led
 us  to.  There  is  undoubtedly  a  great
 increase  in  production,  there  is  un-
 doubtedly  a  great  improvement  in
 agricultural  practices.  But  is  it  not
 time  when  we  should  consider  the
 question  of  taking  such  meagures
 which  would  make  resources  and
 savings  available  for  investment  from
 the  agricultural  sector?  Now  I  wouid
 draw  the  attention  of  Shri  Limaye
 and  other  friends  to  the  very  exhaus-
 tive  and  very  able  studies  made
 by  the  Raj  Committee  on  this  ques-
 tion.  Here  we  have  also  to  ask
 ourselves  perhaps  the  inconvenient
 question  as  to  whether  the  new
 investment  structure  in  the  agricul-
 tura]  sector  should  not  benefit  those
 segments  of  our  community  in  the
 rural  areas  who  have  not  been  the
 recipients  of  the  benefits  of  these  large
 investments.  My  reference  is  to  the
 marginal  farmer,  to  the  small  farmer,
 to  the  middle  farmer,  to  the  landless
 labour.  Unless  and  until  we  are  able
 to  move  these  large,  deprived  sections
 of  the  rural  community  into  the  main.
 stream  of  the  production  apparatus,  it
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 will  not  be  possible  for  us  either  to
 make  a  dent  in  rural  poverty  or  to
 be  able  to  gather  the  necessary  sur-
 pluses  in  agricultural  products  for  our
 distribution  system.  The  Fifth  Plan
 may  be  condemned  by  my  respected
 friend,  Shyamnandan  Babu.  who,  I
 know,  with  a  sense  of  anguish,  has
 already  written  the  obituary  of  the
 Fifth  Plan.  But  I  am  rather  an  obsti-
 nate  optimist;  I  have  not  developed
 yet  the  capacity  to  be  as  pathetic  in
 my  attitudes  towards  development  as
 Shyamnandan  Babu,  with  his  vast
 experience  of  planning  has..  There-
 fore,  we  have  to  see  that  these  im-
 balances.  which  have  occurred  in  the
 past.  in  the  entire  investment.  struc-
 ture  are  rectified,  are  corrected,  in  the
 policies  that  we  pursue  with  regard
 to  agricultural  production  in  the  Fifth
 Plan  period.  This  is  exactly  the  stra-
 tegy  that  the  Fifth  Plan  is  werking.

 ३8  hrs.

 Now  I  would  warn  my  friends  on
 both  sides  of  the  House  that  it  is  like-
 ly  that,  in  the  absence  of  awareness  of
 those  who  really  want  to  serve  these

 interests,  if  that  awareness  is  lacking,
 then  these  investmits  will  again  go
 and  find  division  into  the  areas  of  the
 affluent  and  make  them  more  affluent.
 Therefore,  the  problem  of  agricultural
 development  is  basically,  essentially,
 a  problem  of  re-structuring  the  entire
 social  base  of  agriculture.  Lock  at
 the  most  promising  areas  of  our  coun-
 try.  Look  at  West  Bengal;  look  at
 the  Indo-Gangetic  Plant  took  at  Bihar,
 Eastern  UP,  etc.  They  are  literally
 sitting  on  top  of  a  lake  with  so  many
 rivers  flowing  through  them.  But
 look  at  the  land  system  that  obtains
 there.  Look  at  the  tenurial  inequities
 which  are  so  utterly  and  widely  pre-
 valent  in  these  areas.  How  can  you
 think  of  increasing  production?  How
 can  you  do  it  if  these  social  barriers
 to  production,  structural  barriers  to
 production  are  not  demolished?  And
 how  can  they  be  demolished  if  you
 ean  shout  at  each  other  but  not  find
 areas  where  we  can  combine,  join  to-
 gether  for  purposes  which,  as  far  as  I
 know,  all  of  us:  have  declared  to.  be
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 common  to.  all  of  us,  in  this  House.
 and  outside  the  House.  Therg  may  be-
 doubting  Thomases  in  our  Society,  as.-
 there  have  always  been  and  Mr.
 Noorul  Huda,  when  you  see  a  little:
 more  of  life  as  I  have  ang  grey,  with--
 out  becoming  bald,  you  might  see
 some  sense  in  what  I  have  said.

 SHRI  NOORUL  HUDA:  May  I  put.
 a  question  to  you?

 SHRI  D.  P.  DHAR:  A  little  later.
 Youth  is  impatient;  but  you  might
 exercise  a  little.  patience.

 3922

 So,  these  are  the  directions  which
 our  policies  should  take  in  the  field
 of  restructuring  the  ‘productive  base-
 of  our  rural  economy.

 Now,  the  third  quetsion  which  has
 been  raiséd by  Mr.  Madhu  Limaye  is.
 this:

 ‘Fluctuations  in  foodgrains  prices
 of  more  than  5  per  cent  shall  noi,
 be  permitted.’

 Ii  is  easy  to  say  this  but  I  am  afraié
 I  have  not  been  able  to  achieve  this  is
 spite  of  the  fact  that  some  sort  of
 ceiling,  some  sort  of.upper  limit  has.
 got  to  be  evolved  so  that  the  prices
 do  not  run  away.  But  this  depends
 on  quite  a  number  of  things.  It  de-
 pends  on  the  fluctuations  in  produc-
 tion,  either  due  to  weather  or  other
 causes  or  other  caiamities.  But  in  2
 more  fundamental  sense  what  we
 have  to  think  of  is  that  we  have  to
 build  a  viable  and  an  honest  system
 of  distribution  ang  unless  we  have  2
 distribution  system  which  is  avail-
 able  to  protect  the  interests  of  the
 vulnerable  sections  of  our  people  I
 do  not  think  that  we  can  achieve
 what  we  have  set  out  to  achieve.

 I  think  the  whole  thing  will  floun-
 der  if  the  concept  of  distribution  sys-
 tem  is  allowed  to  flounder.  But,
 how  do  we  feed  this  distribution  sys-
 tem  ?  This  system,  as  I  said,  was  at--
 tempted.

 Shyam  Babu,  I  made  a  complemen-
 tary  reference  to  you  and,  in  your
 absence,  but  Prof,  Dandavate  had  the
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 skill  of  taking  advantage  of  your
 absence.

 The.fourth  part  of  the  Resolution
 relates  to  the  Government  taking  the
 responsibility  of  purchasing  covcton,
 Sugarcane,  raw  jute,  foodgrains  etc.
 at  the  support  price  which  may  taken
 into  account  the  cost  of  production
 plus  a  reasonable  margin  for  the
 farmers.

 This,  if  I  may  say  so,  has  been  at-
 tempted—-I  do  not  Say  that  we  have
 succeeded.  My  hon.  friend,  from  the
 D.MK.  Party  has  severely  criticised
 the  Food  Corporation  of  India.  Well,
 it  may  have  its  own  faults.  But,  the
 Food  Corporation  of  India  hag  its
 origin  in  this  context.  In  addition
 to  what  is  contained  in  this  part  of
 the  Resolution,  we.  have,  similarly,
 got  the  Cotton  Corporation  of  India
 and  the  Jute  Corporation  of  India.
 I  do  admit  that  it  has  been  mentioned
 by  a  large  number  of  friends  that  the
 operation  of  the  Jute  Corporation  or
 the  working  of  it  has  not  come  up  to
 our  expectation.  Some  fundamental
 changes  in  the  structure  and  its  func-

 tioning  have  been  recently  made.  We
 hope  that,  with  these  improvements,
 the  functioning  of  the  organisation
 will  also  improve:  The  purpose  that
 lies  behind  this  part  of  the  Resolu-
 tion  of  Shrj  Limaye  is  sound.  It  is  a

 very  valuable  objective  and,  if  I  may
 say  50,  the  Government  is  working
 on  it—towards  the  achievement  of
 this  objective.  I  do  not  claim  that
 it  is  free  from  faults,  from  defects
 and  from  inadequacies.  But,  the  in-
 tentions  aré  clear  and,  I  think,  that
 wherever  we  find  such  defects  or
 shortcomings,  we  shall  do  our  best  to
 remove  them,

 8.09  hrs.

 [Mr.  SPEAKER  in  the  Chair]

 The  fifth  part  of  the  Resolution
 talks  about  electricity  rate  per  unit
 for  the  agricultural  purposes  which
 shall  not  be  more  than  ten  paise.
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 Now,  I  am  rather,  if  I  May  say  80,
 somewhat  surprised  that  person  of
 the  ability  of  Shri  Limaye  should
 have  made  a  suggestion  in  such  a
 capsule  form.  I  think  we  have  got
 to  take  into  account  one-thing.  It  is
 not  vague;  it  is  very  categorical  but,
 what  I  am  objecting  to  is  its  lack  of
 vagueness  and  it  js  utteriy  categori--
 cal;  there  is  a  smugness  of  relief  be-
 hind  this  particular  proposition.  If  I
 May  submit,  in  all  humility,  the  facts
 that  go  into  determining  the  price  of
 power  show  that  most  of  the  Stale
 Electricity  Boards  become  conscious
 of  this  fact—the  Finance  Minister,  I
 am  happy  to  say,  is  present  here  to
 support  me—that  they  are  now  in  the
 red  and  they  are  running  in  huge
 losses  and  so,  the  cost  of  production
 of  electricity  has  got  to  be  met  at
 least  in  certain  cases.  I  do  not  suggest
 that  we  should  have  any  extra  pro-
 fits  from  agriculture.  But,  the  cost
 of  production  has  got  to  be  met.
 And  the  tremendous  investments
 which  have  been  made  in  the  agri-
 cultural  sector  through  rural  electri-
 fication  programme  .  for  energisation
 of  wells  and  other  lift  irrigation  sys-
 tems  are  almost  all  running  at  a
 loss.  If  you  look  even  at  the  irriga-
 tion  system  where  you  have  talked
 of  reducing  the  rate  you  will  kindly
 consider  that  the  irrigation  rateg  in
 most  parts  of  the  country—perhaps
 Maharashtra  is  the  solitary  example—
 the  irrigation  rates  are  so  fantastically
 low  that  even  today  we  are  paying
 a  total  sum  of  about  Rs,  70  crores  a
 year  as  a  loss  only  on  the  mainten-
 ance  of  the  irrigation  systems,  And
 if  we  were  to  accept  the  suggestions
 contained  in  the  Resolution  of  Shri

 Limaye,  I  am  afraid,  the  losses  would
 reach  staggering  proportions,

 I  am  talking  in  the  overall  sense
 that  the  agricultural  sector  is  a  high-
 ly  subsidised  sector  and  this  fact  has
 to  be  taken  into  account  and  the

 agricultural  sector  or  some  segments
 of  the  agricultural  population  of  our

 country  have  received  enormous
 benefits  from  the  enormous  invest-
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 ments  which  have  been  made  in  this
 sector  and  the  community  as  a  whole
 would  ask  them  to  part  with  a  part
 of  the  debt  so  that  we  could  invest
 it  for  Plan  developmental  purposes.

 The  last  one  is  about  the  fertilizers
 to  be  made  available  to  the  Kisans
 with  landholdings  of  less  than  ten
 acres  at  subsidised  rates.  Ten  acres
 is  not  a  small  holding  in  our  coun-
 try  and  I  am  afraid

 SHRI  R.  8,  PANDEY  (Rajnand-
 gaon):  Actually  half  of  the  money
 goes  in  the  establishment.

 SHRI  D.  P.  DHAR:  But  I  must  say
 that  the  surpluses  which  have  been
 generated  in  the  agricultural  sector
 for  the  purpose  of  investment  for
 development  is  a  fact  and  to  that
 extent  our  economy  is  lmping.  You
 must  not  forget  the  class  which  has
 benefited.  We  are  afraid  of  touch-
 ing  that  clasg  and  we  must  touch
 that  class.  I  cannot  understang  the
 logic  of  leaving  8  per  cent  of  our
 agricultural  population  alone  to
 wallow  in  opulence  at  the  cost  of  the
 community,

 I  woulg  assure  the  hon.  Member
 from  the  D.MLK,  that  we  have  had
 discussions  with  the  Government  of
 Tamilnadu  and  we  have  settled  the
 Plan  outlays  to  their  entire  satisfac-
 tion.  It  is  unfortunate  that  the  ferti-
 lizer  position  in  the  country  as  a
 whole  is  very  unsatisfactory  because
 we  have  not  been  able  to  import
 fertilizer  pecause  fertilizer  production
 has  fallen  all  over  the  world  and,
 therefore,  if  Tamil  Nadu  like  any
 other  State  hag  to  bear  certain  cut  on
 this  account  we  should  not  in  any  way
 entertain  to  the  slightest  extent  the
 feeling  that  this  is  some  sort  of  a  dis-
 criminatory  treatment  which  is  being
 meted  out  to  this  Government.  We
 are  perfectly  prepared  to  sit  with
 him  and  if  we  can  in  any  way  be
 helpful  in  this  respect,  we  shall  be
 at  his  disposal.  I  would  assure  him
 that  the  relations  between  the  Centre

 are  excellent  in  the  matter  of  all
 development  activities,  and  whatever
 development  activities  have  been
 undertaken  in  Tamil  Nadu  have  been
 with  the  consent  of  the  Tamil  Nedu
 Government,  ang  I  must  say  that  in
 the  field  of  agriculture,  Tamil  Nadu
 has  done  extremely  well

 He  also  referred  to  the  question  of
 the  new  wheat  policy  which  I  may
 quickly  dispose  of.  Government  have
 been  accused  of  surrendering  to  vest-
 ed  interests.  This,  if  I  may  submit,
 is  a  wrong  interpretation  of  the
 policy,  We  have  not  surrendered  te
 anyone.  The  simple  point  ig  that  the
 take-over  of  the  wholesale  trade  was
 not  an  end  in  itself.  We  believe
 that  it  would  be  a  good  imstrument
 for  supporting  the  public  distribution
 system  and  for  building  adequate  re-
 serves.  That  was  why  the  policy  of
 take-over  was  accepted  But  the
 question  of  take-over  has  to  be  look
 ed  at  in  relation  to  the  objectives  of
 food  policy  and  to  the  prevailing
 economic  situation  After  careful
 consideration  we  feel  that  in  the  exis-
 ting  situation  brought  about  by  inte:-
 nal  as  well  as  external  factors,  :t
 would  be  more  helpful  to  rely  on
 the  traditional  market  mechanism
 for  acquiring  the  needed  quantities
 of  foodgraing  for  the  distribution
 system  and  also  for  improving  the
 availability  in  the  open  market
 Therefore,  we  have  returned  to  the
 king  of  policy  that  prevailed  in  1971-
 72  but  with  additional  safeguards  and
 with  more  stringent  conditions  for
 the  operation  of  the  trade.  However,
 in  any  kind  of  policy  that  may  be
 followed,  three  elements  are  common,
 Firstly,  public  awareness  of  the  eco-
 nomic  and  secial  compulsions  of  the
 public  distribution  system  has  to  be
 made  specific  and  concrete;  the  task
 of  political  education  of  the  producer
 and  the  consumer  has  to  be  given  the
 highest  priority.  Secondly,  the  adm:-
 nistrative  machinery  hes  to  be  im-
 proved  and  made  more  efficient.  It
 has  to  be  freed  completely  of  af
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 corrupt  elements  and  influences.
 ‘Thirdly,  erring  and  anti-social  ele-
 Inents  in  trading  community  have  to
 be  dealt  with  severity.  Th.s,  in
 short,  is  my  explanation  for  the  gome-
 what,  if  I  may  say,  very  strong
 wharge  of  surrender  ang  departure
 rwhich  was  levelleg  against  the  policy
 of  the  Government.

 PROF.  MADU  DANDAVATE
 dRajapur):  They  have  not  surren-
 dered,  but  the  wholesalers  have  taken
 cover.

 SHRI  SHYAMNANDAN  MISHRA
 (Begusarai):  There  had  been  one
 hundreq  per  cent  adherence  to  the
 policy,  if  that  satisfies  his  soul!

 SHRI  D.  P.  DHAR:  Shri  Syam
 Babu’'s  soul  was  tortured  last  year  by
 the  other  policy,

 SHRI  SHYAMNANDAN  MISHRA
 It  was  tortured  because  of  his  hypo-
 crisy

 SHRI  0.  P,  DHAR:  We  thought
 that  3m  order  to  bring  back

 SHRI  SHYAMNANDAN  MISHRA
 It  was  not  take-over  at  all.  It  was
 ‘only  procurement  of  a  limited  quan-
 tity.  It  is  semantic  perversion  to  call
 it  take-over,

 SHRI  D.  P.  DHAR:  The  fourth
 reason,  if  I  may  add,  was  to  bring
 back,  peace  and  tranquillity  to  the
 soul  of  Shri  Shyam  Babu.

 With  these  words,  I  would  once
 again  submit  with  all  humility  that
 I  ang  my  colleagues  on  this  side  of
 the  House  have  benefited  greatly  by
 the  debate  which  was  initiated  on
 some  of  the  most  fundamental  and
 some  of  the  most  important  questions
 relating  to  our  economy,  by  Shn
 Madhu  Limaye

 I  had  submitted  to  him  for  his
 consideration  that  had  this  Resolku-
 tien  been  formulated  somewhat
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 differently,  Government  and  would
 have  had  no  hesitetion  in  accepting
 it,  but  the  way  it  has  been  formu-
 lated.  I  am  afraid  I  cannot  do  so.  I
 hope  the  spirit  which  informed  the
 whole  tenor  and  content  of  his  speech
 and  the  spirit  in  which  I  welcomed
 his  suggestions  would  perhaps  per-
 suade  him,  in  apite  of  earlier  blatant
 poses  on  other  issues,  to  withdtaw
 this  Resolution.

 दो  यु  शिष्य  (बाका):  मान्यवर  ,
 एक  लम्बे  बरसें  से  इस  संकल्प  पर  इस  सदन  मे
 बहस चल रही है. चन  रही  है  ।  बहस  के  दौरान  जि  ने
 सदस्यों  ते  इसमे  हिस्सा  लिया  अधिकतर  लोगों
 ने  इस  प्रस्ताव  से  भ्र पति  सहमति  व्यक्ति  की

 जो  कांग्रेस  के  सदस्य  थे  उनमे  मैं  ने  एक  भयंकर
 हताशा  शोर  निराशा  पायी।  उन्होंने  कहा  कि

 यह  प्रस्ताव  तो  अच्छा  है,  सरकार  का  जवाबी
 आव  भी  अच्छा  हो  गा लेकिन  जब  कार्यान्वयन
 का  सवाल  जायेगा  तो  कुछ  होने  वाला  नही  है।
 तकरीबन  सभी  कांग्रेस  सदस्यो  ने  यह  बात  कहो  1
 प्रभी  मन्त्री  महोदय  से  सार्वजनिक  वितरण
 व्यवस्था  पर  बहुत  ज्यादा  जोर  दिया।  जैसा
 कि  &  ने  अपने  प्रस्तावित  भाषण  में  कहा  था
 भेरी  चिन्ता  यही  हे  कि  मै  शहर  को  बात  नहीं
 कर  रहा  हू,  मैं  ने  अपने  क्षेत्र  क ेउदाहरण दिये
 थे,  उस  में  शहर  बसेरा  बिल्कुल  नहीं  है  ,  तो
 जो  ग्रामीण  समाज  में  बिहार  में  38  प्रतिशत
 खेतिहर  मजदूर  है,  लेकिन  अखिल  सार तोय
 पैमाने  पर  25  प्रतिशत  ,  इन  के  लिये  आपको
 सार्वजनिक  वितरण  व्यवस्था  क्या  कर  रही  है  ?

 मुझे  ऐसा  लगता  है  कि  साथंथनकि  बितर
 व्यवस्था  टूट  चुकी  हैं  ँ्ल़ौर  इस  सास  बढ़े
 पैमाने  पर  लोगों  को  तकलोफ  होगे  काली  हैं।
 यह  सिलसिला  चित्त  साल  से  हो  शुरू  हुछ था.
 जब  हम  सोम  कहत ेथे  कि  भुखमरी  से
 लोग  मरने  खड़े  हैं।  तो  सरकार  हमेशा  कहता

 जो  कि  यह  सत्य  नही  है  ।  कोई  न  कोई  दूसरा
 कारण  दड़ा  जाता  था,  दिल  का  दौरा
 पड़  गया,  चेचक  हो  गई,  इस  प्रकार

 कुछ  ने  कुछ  कारण  दिया  आता  था।
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 (a:  wa  लिमये)

 लेकिन  विगत  साल  एक  भले  डाक्टर  ने  जो
 पोस्ट  मार टम  किया  उसमें  सत्य  कहने  की

 उन्होंने  हिम्मत  दिखायी।  यह  पोस्ट

 मार टम  रिपोर्ट  शर  उस  में  हिम्मत
 के  साथ,  मेरे  ख्याल  से  इस  देश  में  पहली  वार
 किसी  ने  हिम्मत  के  साथ  सच्चाई  को  सामने
 रखा  |  मध्य  प्रदेश  सरकार  ने  धमकी  दे  रखी  हैं
 कि  जां  व  कर  रहे  हैं।  उस  डाक्टर  ने  यह  कहाकि

 The  cause  of  death  is  chronic
 starvation:

 यह  मैं  धर  साहब  की  खिदमत  में  सारे  कागजात

 पेश  कर  रहा  हूं।  तो  मैं  यह  कह  रहा  हूं  कि

 इस  देश  में  जो  गरीब  जोग  है  ,  जो  हमेशा  भेजे
 रहते  हैं,  उनके  प्रति  थोड़ी  हमदर्दी  दिखाइये

 यह  हिम्मत  वाला  डाक्टर  है  कोई  नहीं  जानता

 है  इसको  ,  किसी  भी  दल  का  वह  नहीं

 इसलिये  मैं  मन्त्री  महोदय  से  कहना  चाहता

 हूँ  कि  सह  जो  नई  उन्होंने  खाद्य  नीति  अपनायी

 है,  मैं  तो  हमेशा  इस  राय  का  रहा  हूं  कि  पुरानी
 भी  निकम्मी  है  और  नई  भी  असफल  रहेगी  ।

 क्यों  ?  उसके  कारण  मैं  ने  जब  खाद्य  होती  पर

 बहस  हुई  थी  तो  विस्तार  से  बताये  ।  मेरी  आज

 भी  यही  राय  है  कि  एक  मात्र  रास्ता  हैं  कि

 आप  ग्रेनेड  लेबी  की  प्रणाली  को  चालू  कीजिए
 और  बाकी  किसानों  को  पूरी  छूट  दीजिए।

 प्रे  भारत  में  फूड  जोन  बनाइये  और  उस  में

 किसानों  को  छट  दीजिये  कि  जिस  आदमी  को

 वह  बेचना  चाहें  बेच  सकते  हैं,  ग्रेनेड  लेवी  के

 अलावा  1  लेकिन  चीनी  मिल  मालिकों  के  प्रति

 आप  का  क्‍या  रुख  है?  70प्रतिशत  चीनी  जने

 की  आप  लेते  हैं  और  कहते  हैं  कि  30  प्रतिशत

 जिस  दाम  से  बेचना  चाहें  बेचें।  लेकिन  जब

 किसानों  का,  काश्तकारों  का  सवाल  जाता  है  तो

 पचास  तरह  की  बातें  आप  करते  हैं।  पिछले

 वर्ष  भी  आपकी  नीति  के  फेल  होने  कारण

 यही  थे।  ग्रेनेड  लेवी  के  सिस्टम  को  आप  ने

 नहीं  अपनाया  ,  किसानों  को  उचित  मूल्य
 आप  ने  नहीं  दिया
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 और  तीसरी  चीज  कापकी  एफ०  सी०
 आई०  और  सारी  वितरण  व्यवस्था  इतनी
 खर्चीली  हैं  कि उस  को  बोझ  ढोते  ढोते  इस  देश
 की  गरीब  जनता  तबाह  हो  गई  हैं।  सबसिडी
 देने  की  कोई  जरूरत  वही  पड़ेगी  अगर  स्टाप
 भ्रष्टाचार  और  इस  खर्चीलापन  को  खत्म
 करेंगे  ।  लेकिन  श्राप  अ्रसफल  रहे  हैं  t

 अभी  अन्तिम  चार  बातें  आप  ने  कहीं  कि

 यह  होना  चाहिये,  वह  होगा  चाहिये,  लेकिन

 यह  सब  अप  को  आशायें  हैं,  वास्तव  में  यह
 होते  वाला  नहीं  है  क्योंकि  दनि  प्रति  दिन  साव॑-
 जनक  वितरण  व्यवस्था  भ्रष्ट  हो  रही  है  t
 माननीय  शिन्दे  ने  कुछ  दिति  पहले  मेरे  एक
 प्रश्न  के  उत्तर  में  यह  कहा,  जिस  का  जिक्र  मैं
 ने  किया  था,  कि  औद्योगिक  चोजों  की  तुलता
 में  खेती  माल  के  दाम  बड़ी  तेजी  से  बड़  रहे  हैं।
 लेकिन  एक  पूरा  सिलसिला  आप  लेंगे  i0
 I5,  20,  27  साल  का  तो  मेरी  राय  में  यह

 बात  सही  नहीं  है।

 आप  कपड़े  की  बात  लीजिये।  यह  972
 को  जो  प्रमुख  कपड़े  की  मिलें  हैं  उनकी  बिक्री  के
 ग्र:र  मुनाफे  के  आंकड़े  मेरे  पास  हैं,  यह  बैलेंस- 7-
 शिन्दे  हैं,  इन  का  आप  अध्ययन  कीजिए,  केवल

 आइजत्ररी  टावर  में  बैठ  कर  योजना  न  बनायें।.
 जब  साठे  सहाब  ने  कहा  कि  जीवन  स्तर  ऊपर
 लेजा  रहे

 हैं  तो  मुझे  लगा  कि  ऐसे  स्थित  पर

 बह  विवाद  को  ले  जा  रहे  हैं  कि  धरातल  पर
 उतर  ही  नहीं  रहा  है।  मेरे  पास  बोम्बे  डाइंग
 की  वार्षिक  रिपोर्ट  है  इस  में  इसकी  बिक्री  में

 5  पर सट  इजाफा  हुआ  सेल्स  में  ।  लेकिन  मुनाफे
 सें  75  परसेंट  का  इजाफा  'हुआ।  सेंचुरी
 . विल्स  की  बिक्री  बढ़  गई  6  प्रतिशत  एक  साल

 में,  मुनाफा  बढ़  गया  32  प्रतिशत।  अम्बिका

 मिल्स  23  प्रतिशत  फ़िक्रों  बढ़ी,  मनाया

 बढ़ा  100  प्रतिशत  t  इस  का  मतलब  यह  है
 कि  प्रति  मीटर  जो  उत  का  उत्पादन  हुआ  प्रति

 मीटर  इनका  मुनाफा  बढ़ता  चला  जारहा  है।
 तो  जब  आप  कहते  है  कि  किसान  को  ज्यादा

 मिल  रहा  है  और  आद्योगिक  माल  पैदा  करने
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 me  लोगों  के  दाम,  पद  हैं  तुलनात्मक
 दुष्ट  से  वो  मुझे  लगता. है  कि  यह्  सत्य  नहीं  है  ।

 जूट  के  बारे  में  श्राप  ने  स्वयं  कत्ल  किया
 कि  57  50  सुड  विशाल  उसके  दाभ  निधारित
 किये  ग्रामीण  इलाके  में  किंसाती  को  108,
 i0  रु०  भी  नहीं  मिल  रहा  है।  करवों

 रुपये  की  लूट  अकेले  पूर्वी  भारत  में  जूट  पैदा
 करने  वाले  किसानों  की  हुई  है  जिस  के  चलते
 उस  का  मरसर  ग्रुप  देखिये  कि  किसानो  ने  कहना
 शुरू  कर  दिया  कि  धान  लगायेंगे  ,  और  दूसरी
 खोजें  लेगायेगे  जिस  की  व  ह  से  जुट  की  कमी
 निश्चित  रूप  से  आप  के  सामने  शापेगी  ।  तो
 972  के  बाद  लगाए  मैं  यह  आकड़े  दे  रहीं  है,
 1971  से  अधिक  मुनाफा  i972  में,  भर
 972  से  अधिक  मुनाफा  i973  में  लग  वार

 मुनाफा  बढ़  रहा  है।

 ब  जहा  तक  गरीब  जनता  की  आपने
 बा।  की  ,  कई  दफा  हम  ने  यहां  पर  सवाल
 उठाया  था  कि  जो  कपडा  हमारी  मिलता  म  पैदा
 होता  है  क्या  आप  कोई  नियम  नही  क<  सकते  कि
 80  फीसदी  कम  से  कम  ऐसा  मोद  कपड़ा

 हो  जो  साधारण  लोग  इस्तेमाल  कर  राजे  ?

 कुछ  तो  आप  ने  बढ़ा प्रा  है,  50  मोदी  नहीं,
 पहल  0  प्रतिशत  था  शायद  डबल  करने  का
 विचार  किया  है.  लेकिन  ही  क्या  रहा  हे”
 आज  आप  के  नियमों  को  तोड  कर  फाइन  ओर

 सुबर  फ़ाइन  कपड़ा  बनाता  और  उसके  लिए
 जुर्माना  देना  मिलों  के  लिये  ज्यादा  फ्राय रे मन्द  है।
 कौर  आप  का  टेक्सटाइल  कमिश्वर  शोर  व्यापार
 मन्त्रालय  क्या  कर  रहा  है  कि  जो  आप  के  नियम
 है,  उत  का  भी  सख्ती  से  पालन  नही  हो  रहा  है

 कापड़िया  गुट  के  दो  मिल  कोहेनूर भौर  नव  जंक्शन
 है।  भाप  जानते  हैं  कि मोचा  कपड़ा  न  बचाने  के

 ,  अभियोग  में  मिलें  पर  जुर्माता  लगाता  है  औैर
 इस  तरह  से  मिलों  पर  जो  कुछ  जुर्माना  लगा  ,
 बह  31  लाख  89  हजार  रुपये  थे,  जिस  में
 से  कापिया  के  इन  दो  मिलों  पर  28  लाख
 ऋपया  जर्माना  लगा  यात्री  उन  का  हिस्सा
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 कुछ  जुर्माने  का  89.  8  परसैंट  है।  शब  इस  के
 ऊपर  लम्बी-चौड़ी  बहस  की  क्या  जरुरत  है
 शौर  इस  कापड़िया  का  एक  आदमी  मानती
 लि०  का  डाइरेक्टर  था  [ब्यान)  ऐसा
 करने  से  काम  नही  चलेगा।  श्राप  इन  चीजों  के
 ऊपर  सोचिये  मैं  सत्य  के  आधार  पर  ,  तथ्यों
 के  आधार  पर  बोल  रहा  हु।  भ्रमर  वह  ऐसा
 निकम्मा  आदर्श,  न  होता  NW  तो  मुझे  तकलीफ

 न  होती  1

 जहा  तक  एक्सपोर्ट  आव्नीगेशन्स,  का
 सवाल  है,  इन  का  आउठ-स्टेन्डिग  काल् ट्री-
 ब्यान  5  लाख  रुपये  क।  है  भर  कुल  जो
 बाउट-स्ट डिग  है,  उस  का  यह  56  6  प्रतिशत
 है।  यह  व्यापार  मन्त्रालय  के  आशीर्वादश्से
 सारा  काम  हो  रहा  है  टेक्सटाइल  कमिश्नर
 के  आशावाद  से  यह  हो  रहा  है।  अब  अगर
 श्राप  कहेंगे  कि  दाम  नीति  ओर  वितरण
 सौति  से  इन  चो  का  सम्बन्ध  नहीं  है
 तो  कोन  सा  चीजों  से  सम्बन्ध  है,  यह  मैं
 जानना  चुग  1

 आगे'  चलकर  आप  जाइए  जूट  के  बारे में
 इस  के  बारे  में  कामर्स  लोकल।  मे  मह  बाते  आई
 हैं।  हर  सप्ताह  गजट  मार्केट  में  जो  स्थिति

 होत,  है.  उस  के  बारे  पे  बा मन्द्र,  अपाचे
 सोर  वह  क्य  कहते  है  1

 “Sales  outlook  in  the  exeprt
 markets  ३७  decidedly  optimistic.  As
 far  as  raw  jute  prices  are  concefn-
 ed,  they  are  tuling  down.  In  fact,
 they  are  declining.  Neither  the
 jute  mills  nor  the  Jute  Corporation
 are  doing  anything  to  rescue  the
 jute  growers  and  Government  also
 helplessly  looks  on.”

 कौर  आपने  इन  के  ऊपर  निर्यात  शुल्क  विगत
 साल  में  मेरे  प्रोजेक्ट  के  बावजूद  माफ़  किया  है
 कौर  22  करोड़  रुपये  की  खैरात  बांटी  है  ।
 अभी  धर  साहब  मुझे  लेक्चर  दे  रहे  थे  कि  सिलाई
 का  रेट  कम  किया  जाएगा  फर्ठिलाइजसो  सस्ता
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 fear  जाएगा  और  विजी  की  दलकम  यो

 जाएगी,  तो  बड़ा  भ्रमण  हो  जाएगा,  भ्रासमाल

 खड्ड  जाएगा  लेकिन  24  करोड़  रुपये  की  छापने
 खैरात  बाट  दी  ।  इस  तरह  की  रात  छापने  हर
 बोब  में  बाटी  है।  मैंने  तो  केवल  आपको  एक
 “उदाहरण  दिया  है  मैंने  यह  नहीं  कहा  कि
 किसान  को  झगर  श्राप  सिंचाई  को  सूची-
 धावे  देगे,  बिजली  को  सुविधा  देगे,  फटिवाइजरस
 की  सुविधा  लगे  शौर  उससे  उनको  आमदनी
 बढ़ेगी  शौर  देश  की  पैदावार  भो  बढ़ेगी,  तो
 उसके  ऊपर  टैक्‍स  न  लगाएं,  यह  मेरा  कहना
 नदी  दय  मैंने  क्या  कहा  ?  मैंने  यह  कहा  है  कि

 हानि  जो  इनपुट  हैं,  खेती  के  लिए  झ्रावश्यक
 न्यीजें  है,  उन  पर  आपको  टैक्स  लगाने  की  नीति
 गलत  है।  उससे  जो  उसको  आमदनी  होती  है,
 उसके  ऊपर  प्राय  टैक्‍स  लगाइए  क्‍योंकि  स्नो
 “निर्भर  रहती  है  मौसम  के  ऊपर  और  एक  साल
 के  उप्रन्दर  बोधान  से  लेकर  कटाई  तक  पचासों
 सकट  किसान  पर  जाते  हैं  7  इसलिए  मैं  बरा-
 बर  इस  बात  पर  जोर  देता  रहा  हूँ  कि  तभी-
 कल्चरल  इनपुट्स  पर  जो  झापकी  टैक्स  लगान
 को  नीति  है,  यह  बड़ी  प्रतिक्रियावादी  नीति  है  ।

 इनपुट  में  चो  उसको  लाभ  होता  है  कोर  उसको
 आमदनी  बढ़ती  है,  जिससे  देश  को  भी  लाभ

 होता  है,  उस  पर  आप  टैक्स  लगाए,  इसमें

 मुझे  एतराज़  नहीं  है,  लेकिन  इसके  साथ  साथ
 मैं  यह  भी  कहा  कि  शहरी  आमदनी  की  तुलना
 यें कुछ  समय  के  लिए  आपको  खती  को

 छूट  बेनी  चाहिए,  तुलनात्मक  दृष्टि  से

 हम  मेरी  राय  है।  जब  धर  साहब  में  कहा
 Agriculture  ig  highly  subsidised  indus-

 ary  oat  में  दस  रहे  बपा 1  आपने
 सरकारी  पब्लिक  सेक्टर  पर  अरबो  दिया
 लगाया,  ललित  3ससे  काई  संदीप  सही  निकली
 और  आप  पप्  कल्चर  के  बारे  मे  बह  कहते  है
 मेरा  से  कहता  चाहता  हे  कि  बचाव,  हैरी-
 यात्रा  महाराष्ट्र,  गुजरात,  तमिलनाडु  और
 झान  प्रदेश  धनादि  में  सीमित  इलाके  मे
 आमदनी  बढ़ी  है  बहीं  के  लिए  छापने  ऐसी
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 wheat  योजना  बनाई  &  कि  किसान  बचत
 करे  और  धपना  पैसा  लगाए  ।  इसीलिए  मुझे
 आज  यह  चेतावनी  देने  की  ज़रूरत  महसूस  हों
 रही  है  कि  पंजाब,  शौर  हरियाणा  की  जो
 प्रगति  है,  उसमें  भी  बाधा  उत्पन्न  हो  जाएगी
 ख़बर  उन  लोगो  शाव  पंजीकरण  के  लिए
 अपना  पैसा  लगाने  के  लिए  नये  मये  क्षेत्र
 उपलब्ध  करा  कर  नही  देंगे  ।  मैं  ऐसा  क्‍यों  कह

 रहा  हू  क्योकि  इनके  पास  जो  पैसा  झालता  है
 तो  बह  कहां  जाता  है  ।  यहा  पर  चव्हाण  साहब
 बैठे  हुए  हैं,  बह  बताएंगे  कि  क्‍या  यह  सही  बात

 नहीं  है  कि  क्‍या  हरियाणा  में,  क्या  महाराष्ट्र  मे
 और  क्‍या  पड़ाव  में  शराब  को  दुकाने  खुल  रही
 हैं  ?  सबसे  ज्यादा  शराब  को  दुकाने  महाराष्ट्र,
 हरियाणा  कौर  पजाब  में  खल  रही  हैं  शोर

 वहा  पर  लोगों  के  पास  जो  पैसा  जाता  है,  वह
 उन  दुकानों  में  लम  रहा  है  t  are  काश्तकारों
 को  बर्बाद  कर  रहे  है,  उसको  गलत  रास्ते  पर
 ले  जा  रहे  है।  उनका  कोई  ऐसा  रास्ता  दिखाइए
 जिससे  सीमित  क्षेत्र  का  विस्तार  हो  कौर  उन
 को  खेती  के  उद्योग  में  पैसा  लगाने  का  मोका
 दिया  जाए  ।  इस  तरह  का  ह्रापको  कोई  काम
 करना  चाहिए  ।  यहां  पर  जो  बार  बार  कुल
 कहना  जता  हैं,  मैं  उन  लोगो  में  से  सही  ह--मूल
 स्पष्ट  बात  कहने  दीजिए,  जो  उनकी  इस  बात
 को  सही  मानते  हो  t  कुल  2  कहे  करके  सब
 लोगों  की  पीटने  की  जो  बात  हैं,  यह  मै  ठीक
 नहीं  समझता  हूं  क्योकि  जिसको  भाष  कुल
 समझते  है,  कम  से  कम  दे  पैदावार  बढ़ाने  का
 काम  तो  करते  हैं  और इस इस  पर्थ-व्यवस्था मे  कई
 ऐसे  सेक्टर  भी  हैं  जो  कि  केवल  पैसा  खाने  शौर

 हड़पने  का  काम  करते  हैं  जौर  पैदाबार  में
 उनका  एक  प्रतिशत  भी  कंट्रीब्यूशन  नहीं  है  ।

 इसलिए  मैं  यह  कह  रहा  g  कि  से  इस  बात  को

 बुरा  मानता  हु  कि  जिन  काश्तकारों  के  हाथो
 पे  पैसा  चा  रहा  है  उनको  पंजीकरण  के  लिए,
 बचत  के  लिए  बेरी  करने  के  बजाए  आप
 यह  कर  रहे  हैं  कि  में  अपना  पैसा  ण्याभी,  धारा
 शर  विलासिता  में  बजाय  करे।  मैं  इसको
 पसन्द  नहीं  कर  रहा  हु  t  मैं  चाह  रहा  हूं  कि
 उसके  खाएं  श्राप  कोई  चैनल  खोले  बौर  उन  को
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 दशा  मौका  &  जिससे  उनका  पेशा  अच्छे  कार्यों
 मे  लये  धौर  देश  को  फ़ायदा  हों  सके  इस  बात
 को  मैं  दौर  धाये  बढ़ाना  नहीं  चाहता  हु  ।

 अध्यक्ष  महोदय,  इसमें  चीनो  को  बात  भी

 है।  जीभी  के  बारे  में  भी  काम  वीकली  से  कहा
 है  कि  एक  सास  के  इन्दर  जो  खुले  मे  जीन,  बिक

 रही  थी,  उसका  बाल  एक  साथ  पहले  4!
 रुपया  था  शौर  राज  उसका  दाम  473  रुपया

 हो  गया  है,  62  रुपया  चित्त  साल  से  अधिक

 है  ।  इस  साल  जो  दाम  है,  वह  62  रुपया
 अधिक  है  झोर  क्‍या  कारण  है  ।  मुझे  याद  है  कि

 चव्हाण  साहब  मे  एक  दफ़ा  कहां  था  कि  यंत ना
 की  पैदावार  बढेती,  तो  चीनी  के  दाम  नीचे  भा
 जाएगे  ।  वियत  सालो  मे  चीनी  की  पैदावार
 लगातार  बढ़ती  जा  रही  है  ।  3)  लाख  टन  से
 बढने  बढ़ते  43,  44  लाख  टन  तक  भाप  झा
 गये  लेकिन  हालत  क्या  है  ?  खने  बाजार  में
 दाम  62  रुपये  बढ़  गये  हैं  एक  साल  में  ny
 आप  के  पास  इसका  काई  जवाब  नही  है  1  यह

 हिन्दुस्तान  ऐसा  विचित्र  देश  है  कि  डिमाण्ड
 और  सप्लाई  के  शासन  भी  इसमे  पड  जाते
 हैं  ।  यह  डिमाण्ड  और  सप्लाई  का  कानून  ही
 ला  जिसके  आधार  पर  उन्होंने  कहा  था  रु
 पैदावार  बढ़  जाएगी,  तो  दाम  गिरेंगे,  लेकिन
 इसमे  भी  बहुत  सारे  तरीके  अपनाये  जात  हैं  t
 रिलीज  की  सीली  आपके  हाथ  में  है,  फुड  कार्यो-
 राशन  के  हाथ  में  है  ।

 हम  एम०  रा  वो  है  देशी  (निजामी-
 बाद)  इंटरनेशनल  प्राइस  600  रुपया  हो
 गई  है  शौर  यहां  तो  मारको  कन्ट्रोल  प्राइम  मे
 कम  पर  चीनी  दं,  जा  रही  है  ।  झोपड़े  मिनट
 में  ज्यादा  पैसा  देकर  जो  खरीदने  वाले  हैं  उनके
 निए  भाव  बढ़  गये  हैं  ।

 ली  कि.  स्थित  :  प्राप्त  महोदय,  फूट
 कार्पोरेशन  और  फुड  शि पार्ट मेट  की  जो  रिलीज

 की  मोती हैं,  उस  पर  मैं  अगन  से  चर्चा  चाहता
 था  तांकि  मेरे  पास  जो  क्यू  हैं  उसको  मैं  आपके

 सामने  we  देता  कि  किस  गर्म  से  शियों  को

 अनी भु लेट  किया  चाता  है  ताकि  चीनी  के  दाम
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 &  बारें  मैंने  एक  दफा  कहा  था  कि  मई,  जून  के
 दिनों  सें  थक  शादी  चि थाह  ज्यादा  होते  हैं,,
 कंट्रोल  की  लिखी  ज्यादा  श्लोक  करनी  चाहिए
 लेकिन  वियत  तक  4  खाल  टन  जीनी  कम
 रिलीज  की  इम  दो  महीनों  में  हलांकि  उत्पादन
 बढ़  व्यय,  था।  मई,  जम में झाप  क;  दम
 नियमित  करने  द  मणि  यदा  रिलीस
 करनी  चाहिए।  (eam)...
 बाप  एक्सपोर्ट  बबर  की  बाल  छोड़िये,  मैं
 झा कड़े  दे  रहा  हूं  |  बेकार  को  बाते  करने  मैं क्या
 फायदा  ।  इसमे  एक्सपोर्ट  का  सवाल  कहा
 जाता  है  )  जब  चीनी  का  उत्पादन  बढ  गया,
 तो  शादी,  विवाह  शौर  त्योहार  शादी  के  दिनों:
 में,  जबकि  चीनी  की  ख्यात  ज्यादा  होती  है,  श्राप
 सार्वजनिक  वितरण  व्यवस्था,  पब्लिक  हिस्ट्री-
 ट्यूशन  सिस्टम  को  ठोक  रखते  लेकिस  आपने
 गीत  साल  4  लाख  टन  कम  किसी  रिलीज
 की  1  सब  ये  लोग  झक  सार  कर  खुले  आजार  मे
 जाएगे,  क्लीन  जाएगा  और  साधारण  लोक
 भी  जाएगे  ।

 खाद्य  मम् जा सथ  पर  अभी  कभी  हसी
 जाती  है  t  एक  बार  फ्यूचर  के  बारे  मे  चर्चा  हुई
 थे,  ।  खाद्य  मन्दी  मे  कहा  था  कि  फ्यूचर  पर
 पाबन्दी  लगाने  के  बारे  में  मै ंसोहना  ।  उनको
 यह  भी  पता  नहीं  है  कि  1966-67  में  ही
 दस  तरह  को  पाबन्दी  लय  चकी  है  t

 Futures  and  non-transferable  specific
 dehvery  contracts  967  में  लप

 चुकी  है।  मेरी  शिकायत  यह  नही  है  कि
 पाबन्दी  नही  है  |  वह  है  लेकिन  उसके  बावजूद
 बम्बई,  कोला  शादी  जगहों  पर  इस  चोको
 मे  खुल  कर  यह  काल  होता  है.  फाइंड  मार्किट

 कानून  की  परवाह  कोई  नहीं  करता  t  जो
 इंसपेक्टर  वर्ग रह  होते  हैं  उनको  रिश्वत  देव रु
 क्यया  का  काल  चल  रहा  है  1

 झापड़  चाइल्ड  म्ह  झावयल  को  ले  |  कोई  सस्ती
 से  काम  हा:  नही  लेते  तो  क्या  होगा  *  लाऊड
 नट  चावल  के  दाम  बहुत  बह  थ्च्के  हैं  ढाल डा"
 को  चाप  देखे  t  we  शिफाली  पैदा  करते  चाले...
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 [ati  मरु  लिमये

 किसान  को  कोई  हिस्सा  मिलेगा  ?  क्‍या  आप

 नहीं  समझते  हैं  कि  इसके  बारे  में  भी  सोचना

 चाहिये  ?

 उर्वरकों  के  बारे  में  मैं  कुछ  कहना  चाहता

 हुं  7  जापान  खाद्यान्नों  के  मामले  में  बहुत  ज्यादा

 डिफिसिट  था  क्योंकि  लड़ाई  के  बाद  जापान

 के  सारे  लो  जो  मंचूरिया  में  थे,  कोरिया  में  थे,
 वामहस्त  जा बात  आ  गए,  उनको  का लो नोज

 खत्म  हो  गई  ।  उनको  चावल  की  बड़ी  कमी

 महसूस  हुई  थी  लेकिन  उन  लोगों  ने

 बहुत  बढ़िया  लैंड  रिफार्म  क्रिया।
 कैप्रिटलिस्ट  अमरीका  के  मैकार्थी  ने  जीतता

 बढ़िया  लैंड  रिकार्ड  जापान  में  करवा ग्रा  है
 उतना  ह्म  लोग  यहां  मिसो  भी  सूबे  में  नहों
 कर  पाये  हैं,  बिहार  करो बात  तो  आप  छोडें  ईं,

 वहां  तो  बकवास  है।  हम  लगों  को  और  भी

 आगे  जाना  चाहिए  था,  मौकों  र  से  भो  आगे

 लेकिन  वह  कुछ  नहीं  हुआ।  जापान  में

 फर्टिलाइजर  सब  से  सस्ता  है  दुनिया  भें  लेके
 जिस  देश  के.  फर्टिलाइजर  कसकने  12

 जरूरत  है  उस  में  दुनिय  में  फर्टिलाइज़र  सत्र
 से  अधिक  मंदिर  है  और  सो  भो  मिलता  नहीं

 है  समर  पर।  मेरे  क्षेत्र  में  किसानों  ने  रहो

 लगाने  का  कास  तोते  च  रसल  गले  कंगारू
 किया  है,  बले  रब  नहीं  होतो  थो।  मजे

 वहां  के  किसानों  ने  बताया  है  कि  उन्होंने
 चार  हजार  रुपया  किलोग्राम  के  हिसाब  से

 यूरिया  लिया  है  जबकि  उसके  एक  बोरे  के  दाम
 ऊ5  या  साढ़े  55  रुपये  ही  हैं।  यह  आपके

 पब्लिक  डिस्ट्रीब्यूशन  सिस्टम  का  हाल  है।
 आपको  कर  बार  कहा  है  कि  छोटे  किसानों  को

 कार्ड  दीजिये,  कार्डो  पर  उनको  मिलना

 चाहिये  |  लेकिन  कोई  ध्यान  नहीं  दिया  गया  है  t

 एक  दौर  चिन्ता  का  विषय  है  ।  पैट्रोलियम
 मन्त्रालय  ने  नेता  का  दाम  जनवरी  74  तक

 252  रुपये  पर  किलोमीटर  रखा  था।  उसके
 :  बाद  फर्टिलाइजर  के  लिए  तो  यह  दाम  रखा

 गया  लेकिन  पारो-कैमीकल्ज़  के.लिए  इसको
 .449  रुपये  कर  दिया  -गया।  यह.  27  जनवरी
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 को  हम्ना  |  उसके  बाद  पेट्रो-कैमीकल्ज़  के  लिए
 2340  रूपये  पर  किलोलीटर  इसको  कर  दिया
 गया।  उसके  बाद  “इसको  गिरा  कर  000
 रुपया  पर  किलोलीटर  कर  दिया  गया।

 यह  चमत्कार  कैसे  हुआ  ?  पेट्रो-कैमीकल्ज़
 के  लिए  इसको  इस्तेमाल  करने  वाले  दो  प्रमुख
 लोग  हैं,  एक  मदनलाल,  यह  मो बो पोली

 हाउस  बड़ी  तेजी  सें  इनके  ग्राशीर्वाद  से  बढ़
 रहा  है  और  दूसरा  यूनियन  कारबाइड।
 द्रव  लोगों  का  डेरा  यहां  था  ,  उनके  प्रतिनिधियों
 की  पैट्रोलियम  मन्त्रालय  से  लगातार  बातें  होती
 रहीं  |  नतीजा  यह  हुआ  कि  जो  दाम  2349
 प्र  फि लोलो टर  हो  गया  था  पेट्रोकेमिकल्स  के

 लिए  उसको  गिरा  कर  एक  हजार  रुपया  कर
 थ्या  गया ।  इसके  बारे  में  मुझे  एक  दोस्त  ने
 डो  एक  नोट  भेजा  है,  उस  में  वह  कहते  हैं:

 “The  outlay  of  Mafatlal  on  pur-
 chas2  of  naphtha  inereased  from
 Rs.  12  crores  to  Rs.  60  crores  and
 the  outlay  of  Union  Carbide  :on
 purchaSa  of.  naphtha  increased  from
 Rs,  4  crores  to  Rs.  20  crores  when
 the  price  per  kilo  litre  was  raised
 to  Rs,  2340.”

 इसका  साफ  मतलब  है  कि  इस  बीच  में  पेड्रो  लियम
 मंत्रालय  और  यूनियन  कारबाइड  और

 मदनलाल  के  बीच  में  एक  भयंकर  डील  हुई  ।

 इसके  मैग्नोट्यूड  को  आप  समझ  लें।  बारह

 करोड़  से  उनका  परवेज़  ब्  आउटलेट  बढ़  कर

 साठ  करोड़  हो  गया  और  यूनियन
 कारबाइड  चार  करोड़  से  बढ़  कर  बीस  करोड़  हो
 गया  |  इसके  मैग्नीट्यूड  को  आप  देखें  -  इसके

 बारे  में  फिर  कभी  मौत  मिलेगा  तो  बोलना।
 मैं  चिन्तित  हूं।  जब  इस  तरह  की  लूट  होगो
 तो  जो  नेता  सरकार  उबर कों  के  लिए  देना

 चाहती  है,  मुझे  डर  लगता  है  कि  कहीं  उसक4

 भी  डाइवर्शन  इस  भ्रष्ट  व्यवस्था  में  पेट्रो-
 कैमीकल्ज़  में  भी  न-हो  जाए  क्योंकि  दाम  में

 इतना.  अन्तर  हो  गया  है।  आपकी  इच्छा

 अच्छी  थी  कि  फर्टिलाइजर  के  लिए  मिले-।
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 लेकिन  अगर  डायवर्शन  हो  गया  तो  उर्वरकों

 की  और  भी  ज्यादा  कमी  होने  वाली  है।

 रेलवे  स्ट्राइक  की  बात  इसमें  नहीं  जाती  है।

 मेरी  राय  है  कि  इस  देश  में  एक  बड़ी
 -कमी  रही  है  विगत  27  स  ल  सें  और  वह  यह

 है  कि  विगत  27  साल  में  हमारी  कोई  राष्ट्रीय
 आमदनी  सम्बन्धी  नीति  नहीं  रहो  है,
 नेशनल  इनकम  पालिसी  नहीं  है।  इसके  चलते

 “बहुत  बड़ा  अन्याय  हुआ  है  |  वर्तमान  रेल  हड़ताल
 के  बारे  में  में  कहना  चाहता  हूं  कि  इस  सत्र  का

 यह  अन्तिम  दिन  है।  चव्हाण  साहब,  धर

 साहब  ,  ब्रह्मानन्द  रेड्डी  साहब  और  मालवीय

 जी  ये  चार  वरिष्ठ  मन्त्री  यहां  बैठे  हुए  हैं।
 मालवीय  जी  का  यह  कहना  सही  है  कि  कौल

 “को  कंज र्व  किया  जा  ।  वह  आज  बिल  लाये  थे

 मुझे  लगा  कि  रेलते  हड़ताल  को  यदि  आप

 इस  तरह  से  प्रंसग  करते  जाएंगे  तो  इसका
 नतीजा  यह  हो.  कि  कोल  पूरा  ही  कंज र्व

 हो  जायगा,  इस्तेमाल  में  नहीं  आएगा।  इस
 वास्ते  इन  चार  बुजुर्ग  मन्त्रियों  से  मेरी  करबद्ध
 प्रियंका  है  कि  आय  अपनी  नीतियों  में  नरमी

 लाएं  ,  मेरे  जैसे  लोग  ट्रेड  यूनियन  वालों  को  भी

 कहेंगे  fe  देश  हित  में  काई  समझौते  का  रास्ता
 थे  निकालें  ताकि  रेल  मजदूरों  का  भो  कल्याण

 हो,  र्थ  व्यवस्था  भी  और  न  बिगड़े  और

 साधारण  जनता  को  जो  कष्ट  हो  रहा  है  वह
 भी  दूर  हो।  इसी  अपील  के  साथ  में  इप  दाम

 सम्बन्धी  अपने  प्रस्ताव  पर  अपने  भाषण  को

 समाप्त  करता  हूं।

 MR.  SPEAKER:  There  are  some
 vamendments  which  have  been  moved
 to  Shri  Madhu  Limaye’s  resolution.
 One  is  amendment  No.  2,  moved  by
 Shri  Daschoudhury.

 AN  HON,  MEMBER;  Withdrawn.

 MR,  SPEAKER;  He  is  not  here.  How
 mare  you  withdrawing  it  on  his  behalf?
 JT  shall  put  the  amendment  to  the  vote
 of  the  House.
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 Amendment  No.-2  was  put  and

 negatived,

 MR.  SPEAKER:  The  other  ‘amend-
 ment  is  No.  3,  moved  by  Shri  Jyotir-
 moy  Bosu.  I  shall  put  this  amendment
 to  the  vote  of  the  House,

 Amendment  No.  3  was  put  and
 negatived.,

 MR.  SPEAKER:  Now  |  shall  put
 Shri  Madhu  Limaye’s  resolution  to
 vote.  The  question  is;

 “This  House  is  of  opinion  that  the
 Government  should  re-cast  its  policy
 with  regard  to  prices  and  agricul-
 tural  production  in  suc  a  way
 that—

 (a)  essential  articles  of  con-
 sumption  sell  at  ib  times  the  cost
 of  production.  including  trans-
 port  chargés,  taxes  and  profits;

 (b)  there  shal]  prevail  parity
 between  the  prices  of  industrial
 goods  and  agricultural  produce;

 (c)  fluctuations  in  foodgrains
 prices  of  more  than  5  per  cent
 shall  not  be  permitted;

 (d)  the  Government  shall  take
 the  responsibility  of  purchasing
 cotton,  sugar-cane,  raw  jute,
 foodgrains  and  other  produce  at
 support  prices  which  may  take
 into  account  the  cost  of  production
 plus  a  reasonable  margin  for  the
 farmers;

 (e)  electricity  rate  per  unit  for
 agricultural  purposes  shall  not  he
 ‘more  than  ten  paise;  and

 (f)  fertilizers  shall  be  made
 available  to  the  Kisans  with  land-
 holdings  of  less  than  ten  acres  at
 subsidiseq  rates  and  the  irrigation
 rates  shall  be  reduced  by  25  per
 cent.”

 The  motion  was  negatived,


